
No. l5/l/2017-ADMIN-I(LA) ptIV
Govcrnment of India

Ministry of Law & Justice
Dcpartment of Legal Affairs

***
Shastri Ilhawan, Ncw l)clhi
Dated the 23'd March,2026

()F-T-ICE oRI)n,R NO.32/2026

With the approval of thc Competent Authority, transfer of the following ollicers is madc

with immcdiatc cflcct and until further orders: -

sl.
No.

l. Shri Pravccn

Srivastava

Namc of thc Dcsignation Previous Allocation
Ofliccr

Ileviscd Allocation

JS&I,A In Charge, Branch

Sccrctariat. Chcnnai
Main Sccrctariat

2. Shri Sohan

Shanra
Kumar JS&l.A In Chargc, Branch

Sccretariat. Kolkata
Main Sccrctariat

3

4.

Shri lta.l llahadur

r. IL. S. Shrinct

Ccntral Agcncy Section Ilranch Sccrctariat.
Kolkata

(;AAdd

Addl. r.A In Charge, Branch
Secrctariat, Bengaluru

Main Sccrctariat

5 K. M. ArvaI)r. n ddl. LA Main Sccrctariat In Chargc, Ilranch
Secretariat, Chcnnai

6 hri J. S. I)haniu t)l.A Ilranch Secretariat,

Chennai

In Charge, []ranch
Sccrctarial. []cngaluru

S

S7 hri Amit Kumar ALn Ccntral Agcncy Section Main Sccrctariat
M ishra

2. ln supcrscssion ol' this Department's Office Order No. l5ll/2017-n DMIN-
I(LA) D datcd 16.4.2025, thc Compctent Authority under Supplemcntary Rulc 59 is also
plcascd to shift back thc hcadquartcr of one posl of Joint Secretary & l-cgal Adviser from
Branch Secrctariat. Chcnnai to Main Sccrclariat. New Dclhi with immcdiatc cffcct.

3. 'l'hc transfcr of thc officers mcntioncd at SL. No.l to 6 is made in public interest and

therel-ore thcy are cligiblc lor'lA and joining time as per extant rules.

*ffivr
(Shivcta'Kdmboj)

IJnder Sccrctary to the Govt. of India
Copv to: -

l. 'l'hc O{ficers conccrned;
2. PS to Hon'blc MoS (l/C) I-&J / Sr. PPS to Law Sccretary/Sr. PPS toAS(AM)
3. Sr. PPS/PPS to JS & t,As/JSs/Sr. GAs/JS & LO



4. In-charge, Branch Secretariats (Bcngaluru/Kolkata/Chcnnai/Mumbai),
Central Agency Section/ Lit. (HCy I_it. (l,C)

5. Cash / Admn.IIl Admn.lV Sccrions
6. All sections/Units/Cell in DI.A
7. I:-Office Notice Board

In-chargc,

8. NIC Ccll with the request to upload the abovc order on the website ofthe Dcpartment
of Lcgal Affairs

9. Ofllce Order Folder/Pcrsonal lrile ofthc OlTiccrs conccrned_





















F. No. 15/1 /2017-Admn.1 (LA)
Government of India

Ministry of Law & Justice
Department of Legal Affairs

Shastri Bhawan, New Delhi
Dated:% .02.2026

OFFICE ORDER No.25 /2026

With the approval of Competent Authority, Shri M.C. Prusty, Sr. Govt.
In-charge, Branch Secretariat, Mumbai

in addition to his existing duty/assignment.
Advocate, is given additional charge of
w.e.f. 01.03.2026 till further orders,

.,„fM)r*
Under Secretary to the Govt. of India

Tel. 01 1-23386260

To.

The Officer concerned
PS to Hon’ble MoS (1/c) L&J

PPS to Law SecretarySr

PSO/Sr. PPS to AS (AM)/PSO/Sr. PPS to JS&LAs/Sr. GA/JS&LO/JS
In-charge, Branch Secretariat (Mumbai/Kolkata/Bengaluru/Chennai)
In-charge (CAS/Lit. HC/Lit. LC)
All the Sections in DLA (through email)
e-Office Notice Board£)ffice Order folder
NIC Cell with request to upload the above order on the website of this

Department
Personal file of the concerned Officers



No. 
Government of India 
15/1/2017-Admn.1(LA) 

Ministry of Law and Justice 
Department of Legal Affairs 

OFFICE ORDER No.0%2026 

Shastri Bhawan, New Delhi 
Dated: 85 January, 2026 

In partial modification of this Department's Office Order No. 203/2025 dated 
13.10.2025 and with the approval of the Competent Authority, the following work 

allocation is made with immediate effect and until further orders: 

Section Name of officer/s Name of officer/s 

Previous Present 
1. Notary Cell Shri Ashutosh Mishra, [1. Shri Ashutosh 

Additional Secretary Mishra, Additional 
Secretary 

2. Smt. Varsha Chandra 
Sinha, JS &LO 

2. Implementation Cell 

(Including matters related to 
Bar Council of India) Shri Sher Singh Dagar, 

3. Social Media Cell JS &LA 

4. Coordination Section and 
Parliamentary Matters 
(including Parliament 

Questions) 

5. Hindi Section 

Smt. Varsha Chandra 
Sinha, JS &LO 

2. The work allocation of other officers mentioned in aforesaid Office Order dated 
13.10.2025 shall remain same. 

3. The seating arrangement of Smt. Varsha Chandra Sinha, JS&LO is made at 
Notary Cell, Janpath Bhawan, Janpath, New Delhi. 

Copy to: 

1. The Officers concerned 

.M,M 

(Shweta a\mboj) 
Under Secretary to the Govt. of India 



w 
N 

0 
N
O
 
O
 

. PSO to Hon'ble MOS (I/C) L&J ) 

. Sr. PPS to Law Secretary/Sr. PPS to AS (AM)/PSO or Sr. PPS to 
JS&LAs/PPS to Sr. GA/PPS to JS 

. All Sections/Units/Cells of DLA 
. In-charge, Branch Secretariat (Mumbai/Kolkata/Bengaluru/Chennai) 
. In-charge(CAS/Lit. HC/Lit. LC) 
. E-office portal 

. NIC Cell with request to upload the above order on the website of this 
Department 

. Office Order folder 

. Personal file of the Officers concerned. 



No. 15/1/2017-Admn.1 (LA)
Government of India

Ministry of Law and Justice
Department of Legal Affairs

###8888

Shastri Bhawan, New Delhi
Dated: 30th December, 2025

CORRIGENDUM

The name of Smt. Varsha Chandra, Joint Secretary & Law Officer, mentioned in this
Department’s Office Order dated 29.12.2025(copy enclosed) may be read as Smt. Varsha
Chandra Sinha, Joint Secretary & Law Officer. All other contents of the said Office Order
remain unchanged.

End:- as above

/b. Vhb-,nJtH Ji
(Kuldeep Mendiratta)

Deputy Secretary to the Govt. of India

Copy to:

1. The Officers concerned

2. PSC) to Hon’ble MOS (I/C) L&J/
3. PSO to Chairman, Law Commission of India.
4. Sr. PPS to Law Secretary/Sr. PPS to AS (AM)/PSO or Sr. PPS to JS&LAs/PPS to Sr.

GA/PPS to JS

5. In-charge, Branch Secretariat (Mumbai/Kolkata/Bengaluru/Chennai)
6. In-charge (CAS/Lit. HC/Lit. LC).
7. All the sections in DLA (through email).
8. Director (Admn), Law Commission of India.
9. E-office portal
10. NIC Cell with request to upload the above order on the website of this Department.
11. Office Order folder.
12. Personal file of the concerned Officers



No. 15/1/201.7-Admn. 1 (LA)
Government of India

Ministry of Law and Jusacc
DcpmUncnt ofl,cg41 Affairs

Shasta 13.ha\yan, Now Delhi
Dated: 29lh December, 2025

orr;ICI ! ORr)in

WIll the approval of the, Competent Authority, the following work allocation is made
with imnrediate eiTect aud until furthcr orders:

1. Smt. VaT sha Chandra, Joint Secretary and Law Officer is transferred to Main
Secretariat, Department ofI,cga] Affairs (DLA) IroN LaB' Commission of India
(I,CI)

2. Shri Ashutosh Mishr'a, Ad(B6onal Sccrctaty, DLA is given additional charge of 1.Cl in
place of Smt. Varsha Chandra, JS &LO. TIe will continue to deal with his existing
asslgnmcnl.

41„”'
(Shw6ta KHbboj)

Under Secretary to the Govt. of India

Copy to:

I

2.
FIle Officers concerned

PSO Io IIon’bIc MOS. a/c) L&J
PSO to Chahrnan, Law COmmiSsion of India
Sr. PPS to Law Secretary/Sr. PPS to AS (AM)/PSO gr St. PPS to JS&1,As/PPS to Sr.
GA/PPS to JS

5. In-charge, Branch Sccrctadat (Mumbai/Kolkata/Bengaluru/Chennai)
6. In-cbBrgc (CAS/I.it. llC/I.it. LC)
7. All the'sections in Dl,A (through email)
8. Director .(Admn), 1/a\v CondldS$io4 of India
9. I+office pot taI
10. NIC Cell with request to upload the above order on the website of this Department
11. Office Order foldcr
12. 'persona! file of the concerned Officers

tV



A-600 | | I t7 9 t2024-ADMIN-l
Government of lndia

Ministry of l,aw and Justice
Department of Legal Affairs

+tl*

Shastri Bhawan, New Delhi
Dated the l4th October, 2025

oF'I-' IC E ORDER N 02 Oq /2025

with the approval of the competcnt aulhority, the following arrangement of Link ofliccrs
is made with immediate effect and until further ordcrs: -

,tt

(Shweta boi)
Under Sccrctary to the Govt. oflndia

Tele No: 0ll -23386260

Copv to: -

l. All concemed Oflicers
2. PS to Hon'ble Mos (I/C) L&J/PSO to Law Secretary

3. All Group Heads
4. All Sections concerned in the Department ofLegal Affairs
5. NIC Cell v/ith the request to upload the above Order on the website ofthe Department of
Legal AffairVOffrce order Folder/e-office portal

S. No. Name of thc Officer Name of thc Link Officcr
I Shri Ashutosh Mishra. AS Shri M.C. Prusty, Sr. GA

2 Shri M.C. Prusty, Sr. GA Shri Ashutosh Mishra, AS

3 Shri Sher Singh Dagar, JS&I-A Dr- R J R Kasibhatla. JS&l-

4 Dr. R.J. R. Kasibhatla, JS&LA Shri Sher Singh Dagar, JS&LA

5 Shri Aiay Gupta, JS Shri Phool Chandra Prasad JS

6 Shri Phool Chandra Prasad. JS Shri Aiay Gupta, JS

1 Shri Aiay Kumar Arora. JS Shri Japan Babu, JS&I.A

IJ Shri Japan Uabu, JS&t.A Shri Aiay Kumar Arora, JS

9 Mohd. Muqeem, JS&I,A Shri Nirai Kumar, JS&l,A

10. Shri Nirai Kumar, JS&l.A Mohd. Muqccrn. JS&l.A



F. No. l5ll/2017-Admn.l (LA)
Government of India

Ministry of Law and Justice
Department of Legal Affairs

****

Shastri Bhawan, New Delhi
Dated the 136 October, 2025

OFFICE ORDERNO. ZO 3 /2025

In partial modification of Office Order No.l 1012025 [F. No. A-15/l l/2017-ADMIN-I] dated

02.07 .2025 and with the approval of the Competent Authority, the following work allocation is made

with immediate effect and until further orders: -

UNITS/SECTIONS

Section PresentlBrr*h Officers/Controllingl

lOmcers/Other Officer ( Previous) I

Admin I(LA) Shri Ashutosh Mishra, AS
Shri Rajeev Kumar, DS

Ms. Shweta Kamboj, US

Shri Ajay Gupta, JS

Shri Kuldeep Mendiratta, DS

Ms. Shweta Kamboj, US

rr(LA)
Shri Japan Babu, JS&LA
Shri Kuldeep Mendiratta, DS

Shri V.S US

Shri Japan Babu, JS&LA
Shri Kuldeep Mendiratta,

Shri V.S. Chauhan, US

rrr(LA) Shri Ajay Kumar Arora, JS

Shri Avnit Singh Arora, Director
Smt. Pratibha Ahuja, DS

Shri Niranjan Nayak, US

Shri Ajay Kumar Arora, JS

Shri Avnit Singh

Director
Smt. Pratibha Ahuja, DS

Shri N an US

rv(LA) Shri Ashutosh Mishra, AS
Shri Kuldeep Mendiratta, DS

Shri Jyoti Swaroop Asthana, US

Shri Phool Chandra

Smt. PratibhaAhuja, DS

Shri Jyoti Swaroop
S

Shri Niraj Kumar, JS&LA
Smt. PratibhaAhuja, DS

Ms. Shweta Kamboj, US

Section Shri Niraj Kumar, JS&LA
Shri Rajeev Kumar, DS

Ms. Shweta Kamboj, US

A,B Shri Niraj Kumar, JS&LA
Shri Satish Kumar Singh, ALA

It. Shri Niraj Kumar, JS&LA

b. snri Satish Kumar Singt

hro

and Cl1.

l,
Cell (

liation Act, 1996

MediationAct,2023

Shri Ajay KumarArora, JS

Shri Avnit Singh Arora, Director
Shri Devanshu Kumar, US

Shri Devanshu Kumar, US

Shri Ajay Kumar Arora, JS

Shri Avnit Singh Aror

lommercial Courts

015 and BITs)
It. Shri Phool Chandra Prasad,

[ls

[. Shri Devanshu Kumar. US

(LA) Section Shri Dhruva Kumar Singh, CCA
Shri Devanshu Kumar, US

Dr. RJR Kasibhatla, JS&LA Dr. RJR Kasibhatla, JS&LADivision

W-

.ll

l.
2.

J.



R&l Section & Facilitation
Centre

ShriNiraj Kumar, JS&LA
Shri Amit Kumar, US

I
2

Shri Phool Chandra Prasad.

Shri Amit Kumar, US

S

Hindi Section S&LAII. strri
hsaln
b. sr,.il kou

l. Shri Sher Singh Dagar, J Sher Singh Dagaq
(Rajbhasha Adhikari) (Rajbhasha Adhikari)

Sanjay Kumar, DD
2. Shri Sanjay Kumar, DD (OL

lmplementation Cell
(including matters related
to Bar Council of India)

l.
2.

Shri Sher Singh Dagar, JS&LA
Shri T. S. Rangarajan, Consultant
Shri Amit Kumar, US

It. Shri Sher Singtr Oagar,
bsala
b shd r. S. Rangarajan,

bonsultant

b Shri Amit Kumar, US
Parliamentary Matters,
including Questions

Shri Sher Singh Dagar, JS&LA
Smt PratibhaAhuja, DS

Shri T. S. Rangarajan, Consultant
Shri Amit Kumar, US

I
2

3

4

Shri Amit Kumar, US

Shri Sher Singh Dagar,

Shri Rajeev Kumar, DS

Shri T. S. Rangarajan,

Judicial Section Shri M. C. Prusty, Sr. GA
Dr. K. M.Arya, DLA
Shri Manindra Choudhary ALA

l.
2.

J.

l.Shri M. C. Prusty, Sr. GA
2. Dr. K. M.Arya, DLA
3. Shri Manindra Choudhary,
ALA

AMRCD
Section

& AMRD Shri Ajay Kumar Arora, JS

Shri Avnit Singh Arora, Director
Shri Vinod Kumar, ALA

l.
2.

3.

Library
Section

&. Research Shri Ashutosh Mishra, AS
Shri Avnit Singh Arora, Director
Shri Debjit Sarkar, Librarian

I

2

J

Coordination Section &
Parliament Matters
(lncluding Coordination
with Parliament questions

of DoLA)

Shri Sher Singh Dagar, JS&LA
Smt PratibhaAhuja, DS

ShriAmit Kumar, US

I

2

udget Section Shri Dhruva Kumar Singh, CCA
Shri Amit Kumar, US

Shri Phool Chandra

Shri Amit Kumar, US
(HC) Section Md. Muqeem, JS & LA (VC)

Shri Rakesh Kumar Khati, ALA
Md. Muqeem, JS & LA (l/CI

.Shri Rakesh Kumar

(CAT) Section Md. Muqeem, JS & LA (VC)
Shri Rakesh Kumar Khati, ALA

I Md. Muqeem, JS & LA(l/C
Shri Rakesh Kumar

itigation (LC) Section Md. Muqeem, JS & LA (VC)
Shri S.K. Tiwari, ALA

Md. Muqeem, JS & LA
Shri S.K. Tiwari, ALA

I

Shri Kuldeep Mendiratta, DS

Shd V.S. Chauhan, US

Shri Kuldeep Mendiratta, DS
Shri V.S US

15

I

Shri Rajeev Kumar, DS

ShriAmit Kumar, US

Shri Sher Singh

l.
/.



Court Cases

l. Shri MC Prusty, Sr.GA
2. Shd Arpit Anant Mishra,
DLA
3. Shri BS Sharma, Consultant
4. Shri Radhe Shyam Singh,

US

4. Shri Pawan Mathur, SO

l.Shri MC Prusty, Sr.GA
2. Shd ArpitAnant Mishra, DLA
3. Shd BS Sharma, Consultant

4. Shd Radhe Shyam Singh, US

5 Shri Naresh Kumar, Assistant(Legal)

Complaints/enquiries

l. Shri Japan Babu, JS&LA
Z. Shri BS Sharma, Consultant
i. Shri Radhe Shyam Singh,

US

1. Shri Pawan Mathur, SO

l. Shd Japan Babu, JS&LA
2. Shri BS Sharma, Consultant

3. Shd Radhe Shyam Singh, US

4. Shri Inderjeet Singh, Assistant (Legal)

All other work of Notary Cell

l. Shri Ashutosh Mishra, AS

2. Shd Rajeev Kumar, DS

3. Shd Arpit Anant Mishra, DLA (for
signing renewal/change of areal duplicate

CoP)
4. Shd Radhe Shyam Singh, US

5. Shd Muneswara Rao Lakka, SO

1. Shri Ashutosh Mishra, AS
2. Shri Rajeev Kumar, DS

3. Shri Arpit Anant Mishra,
DLA (Additional Charge)

4. Shd Radhe Shyam Singh,

US

5. Shri Pankaj Kumar, SO

Notary Cell

l. Dr. R. J. R. Kasibhatla, JS &
LA
Z. Shri Rajeev Kumar, DS

L Shri Devanshu Kumar,US

Dr. R. J. R. Kasibhatla, JS & LA
Smt. PratibhaAhuja, DS

Shri Devanshu Kumar,US

I

2

J

Public Grievances

Shri Ajay Kumar Arora, JS

Ms. Jyoti Divya, DLA
l.
2.

l. Shd Phool Chandra Prasad,

IS

2. Ms. Jyoti Divya, DLA

RTI Cell

l. Shri Ajay Gupta, JS

2. Ms. Haimanti Bhattacharya,

Director
3. Shri Jyoti Swaroop Asthana, US

1. Shd Ajay Gupta, JS

2. Ms. Haimanti Bhattacharya,

Director
3. Shri Jyoti Swaroop Asthana,

US

IT (LIMBS, NIC and IEC)

l. Shri Sher Singh Dagar,

IS&LA
Z. Shri Devanshu Kumar, US
l. Shd Kumar Gaurva, SO

Social Media Cell l. Dr RIR Kasibhatla, JS&LA
2. Shri Devanshu Kumar, US

3. Shri Kumar Gaurva, SO

4- Ms. M. Deepika Priyadarshini,
Assistant (Legal) (Additional charge)

2. The works related to BITs have been assigned to ADR Cell, headed by Shri Ajay KumarArora,

JS and the following officers have been allocated to the Group for the purpose:

ry&'



1. Shri Avnit Singh Arora, Dirrector
2. Shri J. P. Dubey, DLA
3. Shri Neeraj Rawat, DLA
4. Shri R. K. Choudhary DLA
5. Dr. K. M. Arya, DLA
6. Shri P. K. Gangwar, DLA
7. Shri Hemant Kumar, DLA
8. Shri Surendra Kumar, DLA
9. Shri Manindra Choudhary, ALA
10. Shri Jagat Prakash,ALA
I L Shri Abhishek Srivastava, ALA

3. Shri Umesh Kumar Saini, Assistant (Legal) will be the Protocol Officer in addition to the work
allocated to them of this Department including office of Hon'ble Minister of State (1/C) for Law &
Justice.

4. All Parliament Questions pertaining to different Cells/Divisions/Sections will be dealt by
respective Group Heads.

5. Files related to important work requiring special attention may be routed through Shri Ashutosh
Mishra, AS as may be assigned by Law Secretary on case to case basis.

offiwx
(Shweta Kainboj)

Under Secretary to the Govt. of India

Copv to: -
l. All Group Heads

2. PS to Hon'ble MoS L&.l(llc) /PSO to Law Secretary

3. PSo/ Sr. PPS/ PPS to AS(AM)/ JS&LAs/ Sr. GA (MCP/ JS (AKAyJS(AG)/JS(PCP)
4. In-Charge, Central Agency Section

5. In-Charge, Branch Secretariats, Kolkata, Mumbai, Chennai, Bengaluru
6. In-Charge, Litigation(HC) and Litigation(LC)
7. Director, Law Commission of India
8. All Officers & Sections in the Department of LegalAffairs
9. NIC Cell with the request to upload the above Order on the website of the Department

of Legal Affairs/Office order Folder/e-oflice portal.



Shastri Bhawan, New Delhi

Dated the 3.lstJuly, 2025

OFFICE ORDER No.l33nozs

For the purpose of handling works of Newsletter to be published by this
Department, a team of following Off icers/Off icials ol this department has been
constituted-

i. Shri Avnit Singh Arora, Director (Arbitralion & Conciliation);
ii. Shri Debjit Sarkar, Librarian Grade l;
iii. Ms. tt/. Deepika Priyadarshini, Assistant (Legal);
iv. Shri Syed Modh. Harris, Young Professional;
v. Shri Sahendra Pratap Singh, Young Professional;
vi. Ms. Mansi Shah, Consultant (Legal).

2. This issues with the approval of the Competent Authority.

(Shweta m

Under Secretary to the Government of I

Tel. 01 1 2338 6

Copy to: -

1. Concerned Ofiicers;
2. PS to Hon'ble MoS (l/C) L&J/PSO to Law Secretary;
3. Sr. PPS to AS (AM)/PSO to JS (AKAyPSO to CCA (DKSyPSO to Sr. GA

(MCP)/ PPS/PSO to JS&LAs;
4. All Off icers & Sections oi Department of Legal Affairs;
5. NIC Cell with the request to upload the above Order on the website ol the

Department of Legal Affairs/e-office portal;
6. Oflice order Folder.

1 \*{
boi)
ndia
260

F. No. 15/1/2017-Admn.1 (LA)
Government of lndia

Ministry of Law and Justice
Departmentof Legal Affairs



No. : 28/51 l2A1 4- Admn. 1 (LA)pt-Part( 1 )
Government of lndia

Ministry of Law and Justice
Department of Legal Affairs

***

Shastri Bhawan, [$:w
Dated the 6dfrry

Delhi
,2025

oFFtcE oRDER No.l l:1 /2025

Smt. Mamta Pandey, Superintendent (Legal), in addition to the duties
presently assigned to her, will also look after the matters related to Judicial Section
with immediate effect till further orders.

2. This issues with the approval of Competent Authority.
^^q*o(\

t,
(V.S. Chauhan)

Under Secretary

Copy to: -

1

2

3
4
5

6
7
8

Ms. Mamta Pandey, Superintendent (Legal)
All Group Heads
PS to Hon'ble MoS L&J(|/C) /PSO to Law Secretary
PSO/ Sr. PPS/ PPS to AS(AM)/JS&LAs/ CCA/ Sr. GA (tvlCP)/ JS (AKA)
ln-Charge, Central Agency Section
ln-Charges, Branch Secretariats, Kolkata, Mumbai, Chennai, Bengaluru
All Officers & Sections in the Department of Legal Affairs
SSA, NIC Cell with the request to upload the above Order on the website of
the Department of Legal Affairs/Office order Folder/e-office portal.



No. A- I 5l | 12017-ADMIN-I
Government of lndia

Ministry of Law & Justice
Department of Legal Affairs

****
Shastri Bhawan, New Delhi

Dated the 4th July,2025

OFFICE ORDER NO. 1 I5I2O25

The work related to Directives for the Efficient and Effective Management of
Litigation by the Government of India is assigned to the Judicial Section. Further, the work
related to the Directive will be looked after by Shri Ashutosh Mishra, AS and the
following officers have been associated with the work:

(i)
(ii)
(iii)
(iv)
(v)
(vi)
(vii)
(viii)
(ix)

Shri Dhruva Kumar Singh, CCA
Shri Sher Singh Dagar, JS&LA
Shri M. C. Prusty, Sr. GA
Dr. R.J.R. Kasibhatla, JS&LA
Shri Praveen Kumar Srivastava, JS&LA
Shri Sohan Kumar Sharma, JS&LA
Shri Japan Babu, JS&LA
Shri Mohd. Muqeem, JS&LA
Shri Niraj Kumar, JS&LA

2. This issues with the approval of the Competent Authority

{
(V.S.Chauhan)

Under Secretary to the Govt. of India
Copy to: -

1. All Group Heads
2. PS to Hon'ble MoSL&J(VC) /PSO to Law Secretary
3. PSO/ Sr. PPS/ PPS to AS (AMyJS&LAs/ CCN Sr. GA (MCPy JS (AKA)
4. In-Charge, Central Agency Section
5. In-Charges, Branch Secretariats, Kolkata, Mumbai, Chennai, Bengaluru
6. All Officers & Sections in the Department of Legal Affairs
7. SSA, NIC Cell with the request to upload the above Order on the website of the
Department of Legal Affairs/Office order Folder/e-office portal.

-&*,/



F. No. A-6001 l/17912024-Admn. l (LA)
Government of India

Ministry of Law and Justice
Department of Legal Affairs

****
Shastri Bhawan, New Delhi

Dated the 2nd July,2025

OFFICE ORDER NO. I I212025

Consequent upon the approval of the competent authority, the following arrangement of
Link Officers is made with immediate effect and until further orders: -

S. No.[Name of the Officer lNurn. of the Link Officer
t lsnfi4shutosh Mishra, AS lSn.i U.C. Prusry, Sr. GA
Z lSnri M.C. Prusty, Sr. GA lshriArhutosh Mishra, AS

I lstrri D.K. Singh, CCA lOr. n.f. R. Kasibhatla, JS&LA
+ lStrriAjay Kumar Arora, JS lshri Jupun Babu, JS&LA
S lor. R.J. R. Kasibhatla, fSAlalShriD.K. Singh, CCA
O lSnri Japan Babu, JS&LA lsnri aiuy Kumar Arora, JS

Z ltvtona. Muqeem, JS&LA lSnriNiral Kumar, JS&LA
S lshri Niraj Kumar, JS&LA lir4onO. Muqeem, JS&LA

,*r.d
{

(V.S. Chauhan)
Under Secretary to the Govt. of India

Tele No: 0ll-23383634

Copy to: -

I
2
J

4
5

6

7

All Group Heads
PS to Hon'ble MoS L&,J(llC) /PSO to Law Secretary
PSO/ Sr. PPS/ PPS to AS(AM)/JS&LAs/ CCA/ Sr. GA (MCPy JS (AKA)
In-Charge, Central Agency Section
In-Charges, Branch Secretariats, Kolkata, Mumbai, Chennai, Bengaluru
All Officers & Sections in the Department of LegalAffairs
SSA, NIC Cell with the request to upload the above Order on the website of the
Department of Legal Affairs/Office order Folder/e-office portal.
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No. A-1 5/ 1 1 / 201,7 - ADMIN-I
Govetnment of India

Ministry of Law &Justice
Department of Legal Affairs

***

llo
OFFICE ORDER NO. /2025

Shastri Bhawan, New Delhi
Dated the 2"d J,rly, 2025

In supersession of Office Order No.73/2025 dated 23.04.2025 and with the approval of
the Competent Authority, the following work allocation is made with immediate effect and until
further orders: -

DISTRIBUTION OF VORK IN THE DEPARTMENT OF LEGAL AFFAIRS

ADVICE GROUPS

{

Group
No.

Group Head: Shri Ashutosh Mishta, AS

Officers in the Group Other
Assignments

I 1. Shri Neeraj Rawat, DI-A
2. Shri Lal Chand Dabaria, ALA
3. Shri Satish Kumar Singh,

AI-A
4. Shri Rakesh I(umar Khati,

ALA (Addiuonal charge for
Advice Work)

5. Shri Amit I(umar Mishra,
AI-4. (Additional charge)

6. Shri I(uldeep Singh,
Superintendent pegal)
(Additional Charge)

7. Shri Inderjeet Singh, Assistant
(I-egal) (Additional Charge)

8. Shri Naresh I(umar,
Assistant pegal), (Additional
Charge)

Coal
Commetce(Including
DGFT)
Culture
Education
Iilection Commission o{
India
External Affairs
Minority Affairs
MSME
Panchayati Raj
Petroleum & Natural Gas
Tourism
Youth Affairs & Sports

1.

2.

3.

4.

5.

6.

7.

8.

9.

10.

1,1,.

72.

1. Admin-I Section
2. Admin- IV Section
3. Notary Cell

Group
No.

Group Hcad: Shri Sher Singh Dagar,IS&LA
Officers in the Group Ministries/ Departments Othcr

Assignments
II 1. Shri Bhupesh Varma, DLA 1. Defence including APO

Group
No.

Gtoup Head: M. C. Prusty, Sr. GA
Officets in the Group Othcr

Assignments
TII 1. Dr.I( M. Arya, DLA

2. Shri B.S Sharma, Consultant
(].JTRO)

3. Shri Manin&a Choudhary,
AIA

4. Shri Akash I(umar, Assistant
(I-egal) (Additional Charge)

L, NTRO
2. Agriculture & Farmers

lTelfare
3. Consumer Affaits
4. Cooperation
5. Fisheries, Animal

Husbandry and Dairying
6. Food Processing Industry

1. Judicial Section

W,
KY

lMinistrics/ 
Departmcnts

I

lMinistrics 
/ Departments



Shri Umesh Kumar
Assistant (Legal) (
Charge)
Shri Vinay Barula,

Food & Public Distribution
Ministries/ Departmen
and matters not o
specified

9.qqp Hgad: Dt. R. J. R. Kasibhatla,Js&LAGroup
No. Officers in the Gtoup

Itvtlnistric
s/ Departments Othet

Assignments
Civil Aviation
C&AG
Central Information
Commission
DoNER
Jal Shakti
Health & Family Welfarc /
Ayush
Information and
Broadcasting
National Security Council
Secretariat
New & Renewable Energy

0. NITI Aayog
1. President Secretariat
2. Space

3. SocialJustice &
Empowerment

4. Telecommunication
including Department of
Post

5. Women & Child
Development

17. Shri Arpit Anant
DI-A

2. Ms.Jyoti Diqra, DLA
3. Smt Savita Rani Singal, DLA
4. Shd Prateek I(umar Ti

AI-A
5. Shri Prem

Superintendent
(Addirional Charge)

6. Ms. M. Deepika
Pdyadarshini,
Assistant (Legal) - Training
& Social Media (Additional
charge)

7. Shri Rri Vardhan
Assistant (Legal) (

Charge)
8. Shri Khushvinder

Legal Consultant

1. Pending wotk ol
erstwhile PMA

2. Public Grievances
3. Training Division
4. Social Media

Gtoup Head: Shri Japan Babu, JS&LAGroup
No. Oflicers in the Group lMinistries/ Departmcnts Other Assignments
V 1. Ms. Haimanti Bhattacharya, lt. Law &Justice

Director 12. MeiTY
2. Shri J. P. Dubey, DL\ O,filA 13. Chemicals & Fertilizers

and NCB) 14 Heavy Industries
3. Shri R. I( Choudhary, DLA lS. Home Affairs (including

poPT and SSC) | NCB)
4. Shri P.I(. Gangwar, DLA lS. Mines

(DP) 16. Personnel, PG & Pensions
5. Shri Surendra Kumar, DLA | (incluang CBI)
6. Shri N.K. Tripathi, ALA 17. Port, Shipping & Waterways

(Additional charge) 18. Road Transport & Highways
7. Ms. Champa Bisht, ALA 19. SSC

(SFIO & IB) (Additional ltO. Statistics & Programme
Charge) | Implementation

8. Ms. Mamta Pandey, 111. Steel

Superintendent pegal) ltZ. textiles
(Additional Charge) 113. UPSC

9. Ms. Aarti Pandey, Assistantl
(I-egal) (Addiuonal Charge) 

|

10.Shri Prateek Pandya, Assistantl
(Leeat) (Additional Charse) |

1. Admin-II &
Modernization
Section

2.IT pIMBS, NIC,
and IEC)

{
tfui

TV



1. Shri Ukshi Nand N
Assistant (Legal)

Group Head: Md. Muqeem, JS&LA
Other
Assignments

Officers in thc Group Ministries / Depattments
Group
No.

1. Litigation (HC)/
Litigation (CAT)/
Litigation (I-C)

VI 1. Shri B.S. Manjhi, Consultant
2. Shri S. K. Tiwari, ALA

(Additional charge in Group I
for Advice Work)

3. Shri Rakesh Kumar Khati,
AI-A (Addinonal charge in
Group III for Advice Wotk)

1. Railways

Group Flead: Shri Nitai Kumar,IS&LA
Other
Assignments

Group
No. Officcrs in the Group Ministrics/ Depattments

7. Atomic Energy
2. Cabinet Secretariat
3. Colporate Affairs
4. CVC
5. DPIIT
6. Eath Sciences

7. Enforcement Directorate
B. Finance
9. Lok Sabha Secretariat
1 0. Parliamentary Affairs
11. Power
| 2. P nme Minister's O ffice
13. Rajya Sabha Secretariat
14. Science & Technology

including Bio-technology
15. Housing & Utban Affairs

including Directorate of
Estates

16. Labour & Employment
17. Rutal Development
18. Skill Development &

Entrepreneurship
19. Tribal Affaits
20. Environment, Forest and

Chmate Change
27. Allconveyancing matters and

issues involving
interpretation of contracts

1. Vigilance Unit 
I

2. R&I and 
I

Facilitatjon Sectionl
3. Advrce Sections I

VII 1. Shri Hemant I(umar, DI-A
2. Shri Surendra I(umar, DIA

[for "all conveyancing matters
and issues involving
interpretation of contracts" on
additional charge basis]

3. Ms. Champa Bisht, ALA
(sFro & rB)

4. Shri S. K. Tiwari,
ALA (Additional charge for
Advice Work)

5. ShriJagat Prakash, ALA
6. Shri Abhishek Srivastava,

Ar-A (ED)
7. Ms. Prerna, ALA (vl/o

Labour & Employment -
Additional charge)

8. Ms. ShwetaJaiswal, ALA
9. Dr. D.V. Rao Consultant

pirectorate of Estates and
cP!7D)

10. Shri Ravi Kumar,
Superintendent pegal)
(Additional Charge)

1 1. Shri Sanjay Rohilla, Assistant
pegal) (Additional Charge)

{
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2. OTHER GROUPS

3. UNrTS/SECTTONS

Group
No.

Gtoup Head

lAssiSnments
Shd Dhruva Kumar Singh, CCA Cash Section

Budget Division
Co-ordination
National Litigation Policy
Implementation Cell (including
telated to Bar Council of India)

Hindi Section
Parliament

matters

II Shri Ai"y Kumar Arora, J
Secretary

1 ADR Cell
Admin.III GA)
AMRCD
AMRD
Ease of Doing Business
RTI
BITs & FTAs

1. Shri Avnit Singh Arora, Director
2. Shri Vinod I(umar, AI-A
3. Ms. Avnika

Superintendent (Legal)
4. Shri Kapil Yadav, Assistan

Gtgrt)

Section lBranch

lorn.".
Officers/Controlling Officcrs/Othcr

Admtn I(LA)

li,

Shri Ashutosh Mishra, AS
Shri Rajeev Kumar, DS
Shri V.S. Chauhan, US

Admin II(I-A) & Modernization

li,

Shri Japan Babu, JS&LA
Shri I{uldeep Mendiratta, DS
Shri )yoti Swaroop Asthana, US

Admin III(I-A) Shri Ajay l(umar Arora, JS
Shri Avnit Singh Arora, Director
Smt. Pratibha Ahuja, DS
Shri Nitanjan Nayak, US

Admin IV(I-A)

li,
Shri Ashutosh Mishra, AS
Shri I(uldeep Mendiratta, DS
ShriJyoti Swaroop Asthana, US

Vigilance Section Shri Niraj l(umar, JS&LA
Shri Rajeev l(umar, DS
Shri V.S. Chauhan, US

Advice A, B and C Sections

t;
Shri Niraj Kumar,JS&LA
Shri Satish I(umar Singh, AIA

ADR Cell (including Arbitration andl1.

Conciliation Act, 1996, IIAC, Mediationl2.
Act,2023, Commercial Courts Act, 2015p.
and BITs & trTAs) |

Shri Ajay Kumar Arora, JS
Shri Avnit Singh Arora, Director
Shri Devanshu Kumar, US

Cash pA) Sectjon

t:,:

Shri Dhruva I(umat Singh, CCA
Shri Devanshu I(umar, US

Dr. RJR Kasibhada, JS&LA
Shri Kuldeep Mendiratta, DS

Training Division

t:

{ wd
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Shri V.S. US

Shri Nfuai Kumar,JS&LA
Shri Amit Kumar, US

1.

2.
R&I Section & Facilitauon Centre

Hindi Section Shri Dhruva I(umar Singh, CCA(Raibhasha
Adhikad)
Shri Saniay Kumar, DD (OL)

L

2.

Shri Dhruva I(umat Singh, CCA
Shri T. S. Rangarajan, Consultant
Shri Amit Kumar, US

1.

2.

3.

lmplementation Cell (including matters
related to Bar Council of India)

Padiamentary Matters, including Questions Shri Dhruva l(umar Singh, CCA
Smt Pratibha Ahuja, DS

Shd T. S. Rangarajan, Consultant
Shri Amit I(umar, US

1.

2.

.).

4.

fudicial Section Shri M. C. Prusty, Sr. GA
Dr. I( M. Arya, DIA
Shri Manin&a Choudhary, ALA

1

2

3

AMRCD & AMRD Section Shri Ajay I(umar Arota, JS
Shri Avnit Singh Arora, Director
Shri Vinod I(umar, AIA

t.
2.

.1.

Shri Ashutosh Mishra, AS
Shri Avnit Singh Arota, Director
Shri Debiit Sarkar, Libranan

1.

2.

3.

Library & Research Section

Shri Dhruva Kumar Singh, CCA
Smt Pratibha Ahuja, DS
Shri Amit I(umar, US

1.

2.

J.

Coordination Section & Padiament Matters
(Including Coordination with Parliament
questions of DoIA)
Budget Section Shri Dhruva I(umar Singh, CCA

Shri Amit I(umar, US
1.

2.

Md. Muqeem,JS & LA (I/C)
Shri Rakesh I(umar I(hati, AIA

1.

2.

Litigation (HC) Section

Litigation (CAT) Section Md. Muqeem,JS & LA (I/C)
Shri Rakesh Kumar l(hati, AI-A

1.

2.

Md. Muqeem,JS & l-A (I/C)
Shri S.K. Tiwari, AI-A

1,

2

Litigation (I-C) Section

Court Cases

1.Shri MC Prusty, Sr.GA
2. Shri Arpit Anant Mishra, DI-A
3. Shri BS Sharma, Consultant
4. Shd Radhe Shyam Singh, US
5 Shri Naresh I(umar, Assistant(I-egal)

Complaints/enquiries

1. Shri Japan Babu, JS&IA
2. Shri BS Sharma, Consultant
3. Shri Radhe Shyam Singh, US
4. Shri Inderjeet Singh, Assistant (Legal)

All other work of Notary Cell

Notary Cell

1. Shri Ashutosh Mishra, AS
2. Shri Rajeev I(umar, DS
3. Shri Arpit Anant Mishra, DLA (for sigrung

renewal/change of area/ duplicate CoP)
4. Shri Radhe Shyam Singh, US
5. Shri Muneswara Rao Lakka, SO

{
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Public Grievances Dr. R. J. R. Iftsibhada, JS & LA
Smt. Pratibha Ahuja, DS
Shri B. Paukhanthang, USE,

RTT CeII Shri Ajay Kumar Arora,JS
Ms. Jyoti Divya, DI-A

l;,
IT (I-IMBS, NIC and IEC) ShriJapan Babu,JS&LA

Ms. Haimanti Bhattacharya, Director
Shri B. Paukhanthang, US

Social N{edia Cell Dr. R. J. R. IQsibhatla, JS&I-A
Shri B. Paukhanthang, US
Shri Ishant Gupta, SO
Ms. M. Deepika Pdyadarshini, Assistant G"grl)
(Additional charse)

1.

2.

-1.

4.

Branch Secretatiat - Bengaluru Dt. R.S Shrinet, Addl. LA - In charge
Shri B. Nanda Kumar, Consultantt::

Branch Secretariat - Chennai Shri Ptaveen Srivastava, JS&I-A. - In charge
ShriJ. S. Dhanfu, DI-At:

Branch Secretariat - I(olkata Shri Sohan Kumar Sharma, JS&LA - In charge
Dr. Subhro Jyoti Mukherjee, DI-A
Dr. Harinder Pal Singh, ALA11,

Branch Secretariat - Mumbai Shri A.A. Ansari, St. GA 
- 

In charge
Dr. Amit Tyagi, DI-A
Ms. B.R. Rane, ALA
Shri K. Santosh Ramanna, AI-A

2. The works related to BITs and FTAs have been assigned to ADR Cell, headed byJS (AKA)
and the following officers have been allocated to the Group for the pu{pose:

1. Shri Avnit Singh Arora, Director
2. ShriJ. P. Dubey, DLA
3. Shri Neeraj Rawat, DIA
4. Shri R. K. Choudhary, DIA
5. Dr. K. M. Arya, DI-A
6. Shri P.I( Gangwar, DLA
7. Shri Hemant I(umat, DLA
8. Shri Surendra I{umar, DLA
9. Shri Manindra Choudhary, AI-A
10. ShriJagat Prakash, ALA
11. Shri Abhishek Srivastava, ALA

3. Shri Umesh I(umar Saini, Assistant (Legal) will be the Protocol Officer in addition to the
work allocated to them of this Department including office of Hon'ble Minister of State (1 /C) for
Law &Justice.

4. All Patliament Questions petaining to different Cells/Divisions/Sections will be dealt by
tespective Gtoup Heads.

5. All Group Heads, Unit Heads and Branch Secretariat Heads shall submit their monthly
performance reports to the Law Secretary by 5th of every month on the following deliverables:

i. E-Samiksha Updation;
ii. Website Updation;
in. Review/weeding out and archiving of files;

{ n**" efry{



iv. Capacity building of officers of the Group and utilization of IGOT services;
v. Disposal of Padiamentary assurances;
vi. Timely disposal of RTI;
vii. Disposal of public grievances;
viii. Submission of background papers of all important matters dealt;
ix. Disposal of VIP/PMO references;
x. Identification and disposal of obsolete office items and;
xi. Preparation of activity details for compilation of Annual Report.

{.Vf,,J'"r'(
(V. S. Chauhan)

Under Secretary to the Govt. of India
Tele No: 077-23383634

Copy to: -

1,.

2.

J.

4.

5.

6.

7.

8.

All Group Heads
PS to Hon'ble MoS I&JG/C) /PSO to Law Secretary
PSO/ Sr. PPS/ PPS to AS(A1\,D/JS&LAs/ CCA/ Sr. GA O,ICP)/ JS (AKA)
In-Charge, Central Agency Section
In-Charges, Branch Secretariats, Kolkata, Mumbai, Chennai, Bengaluru
Director, Law Commission of India
All Officers & Sections in the Department of Legal Affairs
SSA, NIC Cell with the request to upload the above Order on the website of the
Department of Legal Affairs/Office order Folder/e-office potal.



No. 15/1/2017-Admn.1(LA)/E. 25974 

Government of India 

Ministry of Law & Justice 

Department of Legal Affairs 
P 

4t floor, Shastri Bhawan, New Delhi 

Dated the 28" May, 2025 
OFFICE ORDER gé /2025 

The following work allocation is made with immediate effect and until further order: - 

S. [Name of the|Previous allocation |Present allocation 

No. |officer 

1. [Shri SurendralAdvice Group headed](i) Advice Group headed by Shri Japan Babu, JS&LA 

Kumar, DLA by Shri Japan Babu,) 

S&LA (ii) Advice Group headed by Shri Niraj Kumar, JS&LA for| 

: “all conveyancing matters and issues involving| 

interpretation of contracts” on additional charge basis 

2. |ShriB. S. Sharma,[NTRO INTRO and Notary Cell 

Consultant 

3. [Shri Kapil Yadav,|ADR Cell and NLP IADR Cell 

|Assistant (Legal) 

2 In addition to the above, the work and channel of submission in respect of the works pertaining 

to Notary Cell of the Department of Legal Affairs are re-allocated as under: 

ISl.  |Subject Name of the Officer/ Officials 

No. 

B4 ICourt Cases Shri M.C. Prusty, SL.GA 

IShri Arpit Anant Mishra, DLA 

Shri B.S. Sharma, Consultant 

IShri Radhe Shyam Singh, US 

IShri Naresh Kumar, Assistant (Legal) 

2. IComplaints/enquiries  [Shri Japan Babu, JS&LA 

IShri B.S. Sharma, Consultant 

IShri Radhe Shyam Singh, US 

IShri Inderjeet Singh, Assistant (Legal) 

3. IAll other work of Notary|Shri Ashutosh Mishra, AS 

Cell IShri Rajeev Kumar, DS 

IShri Arpit Anant Mishra, DLA (for signing renewal/ change of area, 

duplicate CoP) 

IShri Radhe Shyam Singh, US 

IShri Muneswara Rao Lakka, SO 

et



3. This issues with the approval of the competent authority in this Department. 

(V. S. Chauhan) 

Under Secretary to the Government of India 

All Officers/Officials concerned. 

PS to Hon'ble MoS L &I (1/C). 

PSO to Law Secretary/ PSO/Sr. PPS/PPS to Addl. Secretary (SMA), Addl. Secretary 

(AM)/IS&LAs/ CCA/ St. GA (MCP)/ JS (AKA). 

In-Charge, Central Agency Section. 

In-Charges, Branch Secretariats, Kolkata, Mumbai, Chennai, Bengaluru. 

All Officers & Sections in the Department of Legal Affairs. 

NIC Cell with the request to upload the above Order on the website of the Department of Legal 

Affairs. 

Office order Folder/e-office portal.
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In supersession of Office Order No. 72/2025 dated 22.04.2025 and with the approval of the Competent
Authority, the following work allocation is made with immediate effect and until farther orders: -

1. ADVICE GROUPS

Group
No.

I

Group
No.

11

Group
No.

111

OFFICE ORDER NO. 73/2025

DISTRIBUTION OF WORK IN THE DEPARTMENT OF LEGAL AFFAIRS

Group Head: Smt. Sunita Moorti Anand, AS
c

Shri Hemant Kumar, DLA
Smt Savita Singal, DLA
Ms. Champa Bisht, ALA
(SFIO & IB)
Shri Abhishek
Srivastava, ALA (ED)
Shri S. K. Tiwari, ALA
(Additional charge for
Advice Work)
Ms. Madhulika
Upadhyay, Jr. CGA
(Additional Charge)
Shri Ukshi Nand Negi,

Assistant (LegaD
(Additional Charge)
Shri Naresh Kumar,
Assistant (Legal),
(Additional Charge)
Shri Kaushlendra Kumar,
Legal Consultant

1

2

3.

Head: Dr.Padmini Singh, JS&LAGrou
Officers in the Group

Director of Prosecution, CBI
Group Head: Shri Ashutosh Mishra, JS&LA

c

1. Shri Neeraj Rawat, DLA
2.Shri Lal Chand Dabaria,

ALA
3. Shri Satish Kumar

Singh, ALA
4. Shri Rakesh Kumar Khati,

ALA (Additional charge for
Advice Work)

5. Shri Amit Kumar

Mishra, ALA (Additional
charge)

No. A- 1 5/ 11/2017-ADMIN-1
Government of India

Ministry of Law & Justice

Department of Legal Affairs
###

Shastri Bhawan. New Delhi

Dated the 23'd April, 2025

Other
Assignments
1 . Admn-I
(LA) Section
2. Vigilance
Section

Corporate Affairs
CVC
Enforcement Directorate
Election Commission of India
External Affairs
New & Renewable Energy
Petroleum & Natural Gas
Power
Telecommunication

Department of Post
Information and Broadcasting
Health & Family Welfare / Ayush
Social Justice & Empowerment
Women & Child Development

1.

2

3

4

5

6

7

8

9. including

10

11

12

13.

Ministries/ Departments Other
Assignments

Other
Assjgnments
1 . Admin. IV
Section
2. Notary Cell

3 . Training Division
4. Social Media Cell

Coal

Commerce (Including DGFT)
Culture
Education
Mines
Minority Affairs
N4SME

Panchayati Raj
Tourism

Youth Affairs & Sports

1.

2

3

4

5
6

7

8

9

10



6. Shri Kuldeep Singh,
Superintendent (Legal)
(Additional Charge)

7. Ms. M. Deepika
Priyadarshini, Assistant
(Legal) – Training & Social
Media (Additional charge)

8. Shri Inderjeet Singh,
Assistant (Legal)
Additional Charge

Group Head: Shri Sm
Officers in the Group

Group
No.

IV

Group
No.

V

r
DLA
Group Head: M. C. Prusty, Sr. G A

c ents

3.

Group
No.

VI

Grou1

Officers in the Group

2

3.

Group Head: Shri Japan Babu, JS&LA
Officers in the Grou1

s

Bhattacharya, Director 1 2.
Shri J. P. Dubey, DLA 1 3.
(MHA and NCB) F 4
Shri R. K. Choudhary, 1 5.

DLA (DoPT and SSC) 1 6.
Shri P.K. Gangwar,
DLA (DP)

1

9

3

Group
No.
VII

4

Dr. K. M. Arya, DLA
Shri B. S Sharma,

Consultant (NTRO)
Shri Manindra

Choudhary, ALA
Shri Akash Kumar,
Assistant (Legal)
(Additional Charge)
Shri Umesh Kumar Saini,
Assistant (Legal)
(Additional Charge)
Shri Vinay Barala,
Assistant (Legal)
Additional Charge)

Head: Dr. R. J. R. Kasibhatla, JS&LA
Ministries/ Departments

Shri Arpit
Mishra, DLA
Shri Jagat Prakash, ALA
Shri Prem Kumar,
Superintendent (Legal)
(Additional Charge)
Shri Raj Vardhan Singh,
Assistant (Legal)
(Additional Charge)
Shri Khushvinder

Sharma, Legal

Anant

Consultant

\

,h Dagar, JS&LA
Ministries/ Departments Other

Assignments

Other
Assjgnments
1 . Judicial
Section

NTRO
Agriculture & Farmers Welfare
Consumer Affairs

Cooperation
Fisheries. Animal
and Dairying
Food Processing Industry
Food & Public Distribution

Ministries/ Departments

1.

2
3

4
5. Husbandry

6
7

8. and

matters not otherwise specified

Other
Assjgnments
1 . Pending
work of erstwhile
PMA
2. Public
Grievances

Civil Aviation
C&AG
Central Information
Commission
DoNER
DPIIT
Finance
JaI Shakti
National

1.

2

3.

4

5

6.

7

8. CouncilSecurity
Secretariat

NITI Aayog
President Secretariat
Space

9

10

11

Other Assjgnments

ml sn
and IEC)

Ministries/ DeDartments
Law &Justice
MeiTY
Chemicals & Fertilizers

Heavy Industries
Home Affairs (including NCB)
Personnel, PG & Pensions
(including CBI)
Port, Shipping & Waterways
Road Transport & Hjghways

7

8

q. b„"“~



Group
No.

VIII

Group
No.

IX

Shri Surendra Kumar,
DLA
Shri N.K.
Tripathi, ALA
(Additional charge)
Ms. Mamta Pandey,
Superintendent
(Legal) (Additional
Charge)

Ms. Aarti Pandey,
Assistant (Legal)
(Additional Charge)

Shri Prateek Pandya,
Assistant (Legal)
(Additional Charge)

5.

6.

7.

8.

9.

Group Head: Md. Muqeem, JS&LA
1

Manjhi,Shri B.S.
Consultant
Shri S. K. Tiwari, ALA
(Additional charge
Group I for
Work)
Shri Rakesh Kumar
Khati, ALA
(Additional
Group III
Work

Advice

charge in
for Advice

Head: Shri Niraj Kumar, JS&LAGrou1

Officers in the Group

Ms. Jyoti Divya, DLA
Shri Prateek Kumar
Tiwari, ALA
Ms. Prerna, ALA (M/o
Labour & Employment –
Additional charge)
Ms. Shweta Jaiswal, ALA
Dr. D.V. Rao Consultant

(Directorate of Estates
and CPWD)
Shri Ravi Kumar,
Superintendent (Legal)
(Additional Charge)
Shri Sanjay Rohilla,
Assistant (Legal)
(Additional Charge)

1.

2.

3.

4

5.

6.

7

SSC

Statistics & Programme
Implementation
Steel
Textiles
UPSC

9.
10.

11

12

13.

Other
Assjgnments
1. - Litigation
(HC)/ Litigation
(CAT)/ Litigation
(LC)

Railways1.

In

Other
Assjgnments
1 . R&l and

Facilitation Section
2. Advice
Section

Ministries/ Departments

1. Atomic Energy
2. Cabinet Secretariat
3. Earth Sciences
4. Lok Sabha Secretariat
5. Parliamentary Affairs
6. Prime Minister's Office

7. Rajya Sabha Secretariat
8. Science & Technology including

Bio-technology
9. Housing & Urban Affairs including

Directorate of Estates

10. Labour & Employment
11. Rural Development
12. Skill Development

Entrepreneurship
13. Tribal Affairs
14. Environment, Forest and Climate

Change
15. All conveyancing matters and issues

involving interpretation of contracts

&



2. OTHER GROUPS

Group
No.
I

Group Head

Shri Dhruva
Singh, CCA

Kumar

11 Shri Ajay Kumar Arora,
Joint Secretary

1. Shri Avnit Singh Arora,
Director

2. Shri Vinod Kumar. ALA
3. Ms. Avnika Jindal,
Assistant (Legal)
(Additional Charge)

4. Shri Kapil Yadav,
Assistant (Legal)

3. UNITS/SECTIONS

Section

Admin KLA)

Admin II(LA) & Modernization

Admin III(LA)

Admin IV(LA)

Vigilance Section

Advice A, B and C Sections

ADR Cell (including Arbitration and
Conciliation Act, 1996, IIAC,
Mediation Act, 2023 and Commercial
Courts Act, 20 15

Cash (LA) Sectioi

Training Division

Assignments

Admn. II (LA) & Modernization Section
Cash Section

Budget Division
Co-ordination

National Litigation Policy
Implementation Cell (including matters
Council of India)
Hindi Section
Parliament

1.

2

3

4

5

6. related to Bar

7

8

1.

2
3

4
5

6.

ADR Cell
Admin. III (LA)
AMRCD
AMRD
Ease of Doing Business
RTI

Branch Officers/Controlling Officers/Other Officer

Smt. Sunita Moorti Anand. AS
Shri Rajeev Kumar, DS
Shri V.S. Chauhan, US

Shri Dhruva Kumar Singh, CCA
Shri Kuldeep Mendiratta, Deputy Secretary
Shri Jyoti Swaroop Asthana, US
Shri Ajay Kumar Arora, JS

Shri Avnit Singh Arora, Director
Smt. Pratibha Ahuja, DS
Shri Niranjan Nayak, US

1.

2

3.

1.

2.

3.
1.

2
3

4
1.

2
3

1.

2
3

1.

2.
1.

2
3.

Shri Ashutosh Mishra, JS&LA
Shri Kuldeep Mendiratta, DS
Shri Jyoti Swaroop Asthana, US
Smt. Sunita Moorti Anand, AS
Shri Rajeev Kumar, DS
Shri V.S. Chauhan, US
Shri Niraj Kumar, JS&LA
Shri Satish Kumar Singh, ALA
Shri Ajay Kumar Arora, JS

Shri Avnit Singh Arora, Director
Shri Devanshu Kumar, US

Shri Dhruva Kumar Singh, CCA
Shri Devanshu Kumar. US
Shri Ashutosh Mishra, JS&LA
Shri Kuldeep Mendiratta, DS
Shri V.S. Chauhan, US

1.

2

1.

2

3



,r

R&l Section & Facilitation Centre

Hindi Section

Implementation Cell (including
matters related to Bar Council of
India'
Parliamentary Matters, including
Questions

Judicial Section

AMRCD & AMRD Section

Library & Research Section

Coordination Section & Parliament

Matters (Including Coordination with
Parliament questions of DoLA:

Budget Section

Litigation (HC) Section

Litigation (CAT) Section

Litigation (LC) Section

Notary Cell

Public Grievances

RTI Cell

IT (LIMBS, NIC and IEC)

Social Media Cell

Branch Secretariat - Bengaluru

Branch Secretariat – Chennai

Branch Secretariat – Kolkata

Branch Secretariat - Mumbai

Shri Niraj Kumar, JS&LA
Shri Amit Kumar, US
Shri Dhruva Kumar Singh, CCA (Rajbhasha Adhikari)
Shri Sanjay Kumar, DD (OL

1.

2.

1.

2

1.

2

3.

1.

2

3.

1.

2

3.

1.

2

3.

1.

2

3

1.

2

3

1.

2

1.

2

Shri Dhruva Kumar Singh, CCA
Shri T. S. Rangarajan, Consultant
Shri Amit Kumar, US
Smt Pratibha Ahuja, DS
Shri T. S. Rangarajan, Consultant
Shri Amit Kumar, US
Shri M. C. Prusty, Sr. GA
Dr. K. M. Arya, DLA
Shri Manindra Choudhat ', ALA

Shri Ajay Kumar Arora, JS

Shri Avnit Singh Arora, Director
Shri Vinod Kumar, ALA
Smt. Sunita Moorti Anand, AS
Shri Avnit Singh Arora, Director
Shri Debiit Sarkar. Librarian
Shri Dhruva Kumar Singh, CCA
Smt Pratibha Ahuja, DS
Shri Amit Kumar, US
Shri Dhruva Kumar Singh, CCA
Shri Amit Kumar, US
Md. Muqeem, JS & LA (I/C)
Shri Rakesh Kumar Khati, ALA
Md. Muqeem, JS & LA (I/C)
Shri Rakesh Kumar Khati, ALA
Md. Muqeem, JS & LA (I/C)
Shri S.K. Tiwari, ALA

1.

2

1.

2

1.

2

3

4

1.

2

3

1.

2.
1.

2.
3.
1.

2

3

4.

Shri Ashutosh Mishra, JS&LA
Shri Rajeev Kumar, DS
Shri Arpit Anant Mistlra, DLA (Addl. Charge)
Shri Radhe Shyam Singh, US
Shri R. J. R. Kasibhatla, JS & LA
Smt. Pratibha Ahuja, DS
Shri B. Paukhanthang, US

Shri Ajay Kumar Aron
Ms. Jyoti Di\va, DLA
Shri Japan Babu, JS&LA
Ms. Haimanti Bhattacharya, Director
Shri B. Paukhanthang, US
Shri Ashutosh Mishra, JS&LA
Shri B. Paukhanthang, US
Shri Ishant Gupta, SO
Ms. M. Deepika Priyadarshini, Assistant
Additional charge

Shri R.S Shrinet, Ae
Shri B. Nanda Kumar, (retd. DLA), Consultant

Shri Praveen Srivastava, JS&LA - in charge
Shri J. S. Dhanju, DLA
Shri Sohan Kumar Sharma, JS&LA - in charge
Dr, Subhro Jyoti Mukherjee, DLA
Dr. Harinder Pal Singh, ALA
Shri A.A. Ansari, Sr. GA – in charge
Dr. Amit Tyagi, DLA
Shri B.R. Rane, ALA
Shri K. Santosh Ramanna, ALA

(Legal)

1.

2.
1.

2

1.

2

3

1.

2

3

4



2. Shri Umesh Kumar Saini, Assistant (Legal) will be the Protocol Officer in addition to the work
allocated to them of this Department including office ofHon'ble Minister of State (1/C) for Law & Justice. \

3. All Parliament Questions pertaining to different Cells/Divisions/Sections will be dealt by respective
Group Heads.

4. All Group Heads, Unit Heads and Branch Secretariat Heads shall submit their monthly performance
reports to the Law Secretary by 5th of every month on the following deliverables:

1.

li.
iiI.
IV.

V.

Vl.
vii.
Vlll.
IX.

X.

Xl.

E-Samiksha Updation;
Website Updation;
Review/weeding out and archiving of files;
Capacity building of officers of the Group and utilization of IGOT services;
Disposal of Parliamentary assurances;

Timely disposal of RTI;
Disposal of public grievances;
Submission of background papers of all important matters dealt;
Disposal ofVIP/PMO references;
Identification and disposal of obsolete office items and;
Preparation of activity details for compilation of Annual Report.

C

\v-

A. W'~
(V. S. 6hauhan)

Under Secretary to the Govt. of India
Tele No: 011-23383634

Copy to: -

1

2

3

4

5

6

7

All Group Heads
PS to Hon'ble MoS (I/C) L&J/PSO to Law Secretary
PSO/ Sr. PPS/ PPS to Addl. Secretary (SMA)/JS&LAs/ CCA/ Sr. GA (MCP)/ JS (AKA)
In-Charge, Central Agency Section
In-Charges, Branch Secretariats, Kolkata, Mumbai, Chennai, Bengaluru
All Officers & Sections in the Department of Legal Affairs
SSA, NIC Cell with the request to upload the above Order on the website of the Department of Legal
Affairs/Office order Folder/e-office portal.



No. 15/1/2017-Admn.KLA)
Government of India

Ministry of Law & Justice
Department of Legal Affairs

Shastri Bhawan, New Delhi

Dated the 15th April, 2025

OFFICE ORDER No.65/2025

Consequent upon approval of the Competent Authority, the following work
allocation is made with immediate effect and until further orders: -

SI. I Name of the 1 Previous
No.1 Officer I Allocation
1 r

IAddI. LA INCB
[1 ar

FSharma, Addl. LA

iMa
Consultant IEstates

Proposed
Allocation

ma Mr

Remarks

ma mr

mraoFaie–it
IEstates and
FcpwD

r4

[5

[6

l
DLA

M1

IGangwar, DLA
1

Srivastava, ALA

Mac
lcharge
e

;harge
mc

ma
FSecretariat

ace Shri Japan Babu
rddl. LA

HE ace Shri Sohan Kumar

ISharma

(Rajeev Kumar)
Deputy Secretary to the Govt. of India

Copy to: -
1. The Officers concerned:
2. The Director, Enforcement Directorate/ Commissioner, Delhi Police

3. PS to Hon'ble MoS (1/C) L&J / PSO to Law Secretary/PSO to AS(SMA)/Sr.
PPS/PPS to JS&LAs & CCA/PSO to JS(AKA)/PPS to Sr. GA (MCP);
4. In-charge, Branch Secretariats (Bengaluru/Kolkata/Chennai/Mumbai), In-
charge, Central Agency Section/ Lit. (HC)/ Lit. (LC) /Admn.ll/Admn.IV Sections.
5. All the sections in DLA/ Branch Secretariats



No. A-15/1 1/2017-Admin-KLA)
Government of India

Ministry of Law & Justice
Department of Legal Affairs

++++

Shastri Bhawan. New Delhi
Dated the 11 th April, 2025

OFFICE ORDER NO. 63/2025

With the approval of the Competent Authority, the following work allocation is
made with immediate effect and until further orders: -

IPresent AllocationName of the Officer IPrevious Allocation

a eDr. Amit

Legal IDelhiDeputy
,dviser

a aDr,

Assistant IDelhiSingh,
Legal Adviser

2. Dr. Amit Tyagi, Deputy Legal Adviser and Dr. Harinder PaI Singh, Assistant
Legal Adviser, are relieved with immediate effect. They will be eligible for TA and
joining time as per extant rules.

(Rajeev Kumar)
Deputy Secretary to the Govt. of India

Copy to:

1. Dr. Amit Tyagi, Deputy Legal Adviser;
2. Dr. Harinder PaI Singh, Assistant Legal Adviser;
3. The In-Charge, Branch Secretariat, Kolkata & Mumbai
4. PS to Hon’ble MoS (1/C) L&J/ PSO to LS/PSO to AS(SMA)/PSOs or Sr. PPS
to JS & LAs/PSO to CCA/ PSO to Sr. GA:
5. Central Agency Section/ Litigation (HC & CAT) /Litigation (LC) /Branch
Secretariats:
6. All Sections in the Department of Legal Affairs (through email);
7. Hindi Section for providing Hindi version of the above order to NIC Cell for
uploading on the website of this Department;
8. NIC Cell with request to upload the above order on the website of this
Department;
9. E-office portal and Office order folder.
10. Personal file of the concerned officers



No. 15/1/2017 – Admn. 1(LA)
Government of India

Ministry of Law & Justice
Department of Legal Affairs

####

Shastri Bhawan, New Delhi
Dated the llth April, 2025

Office Order No. 62/2025

With the approval of the Competent Authority, the following arrangement of Link Officer is
made with immediate effect and until further orders: -

Fame of the Officer Fame of the Link OfficerNo

t

q.a~~„~~ J
(V.S. Chauhan)

Under Secretary
To,

1

2.

3

4
5

6
7

Officers concerned;
PS to Hon’bIc MoS (I/C)/ PSO to LS/PSO to AS(SMA)/PSOs or Sr. PPS to JS &
LAs/PSO to CCA/ PSO to Sr. GA;
Central Agency Section/ Litigation (HC & CAT)-/Litigation (LC) /Branch Secretariats;
All Sections in the Department of Legal Affairs (through email);
Hindi Section for providing Hindi version of the above order to NIC Cell for uploading on
the website of this Department;
NIC Cell with request to upload the above order on the website of this Department;
E-office portal and Office order folder,



including Directorate of Estates 

10. Labour & Employment 

11. Rural Development 

No. 15/1/2017-Admn.I(LA) 
Government of India 

Ministry of Law & Justice 

Department of Legal Affairs 
e 

Shastri Bhawan, New Delhi 

Dated the 3™ April, 2025 

OFFICE ORDER No. 55/2025 

Consequent upon approval of the Competent Authority, in continuation of Office Order 
No. 186/2024 dated 03.09.2024 and Office Order No. 25/2025 dated 12.02.2025, the following 

work allocation is made with immediate effect and until further orders: - 

SL. |Name of Officer Present Allocation INew Allocation 
No. 

(i) [Shri  Sher  Singh/Group Head of AdvicelGroup Head of Advice Group for| 

Dagar, Joint Secretary(Group IV, R&I  &Ministry of Defence* 

& Legal Adviser [Facilitation Centre 
Ministries/ Departments under| 

the Group 

IDefence including APO 

(Officer in the Group 

Shri Bhupesh Verma, DLA 

(ii) [Shri PraveenGroup Head of AdviceGroup Head: AS (Smt. Sunit: 
Srivastava, Addl|Group VI IMoorti Anand) 

ILegal Adviser 

Sub-Group Head: Shri Praveen| 

Srivastava, Addl. Legal Adviser** 

[Ministries/ Departments under| 

the Sub-Group 

Atomic Energy 
Cabinet Secretariat 
Earth Sciences 

Lok Sabha Secretariat 

Parliamentary Affairs 

Prime Minister's Office 

Rajya Sabha Secretariat 

Science &  Technology| 

including Bio-technology 

9.  Housing & Urban Affairs| 

RG
N 

PR 
IA
 

R 
R
S
 

12.  Skill Development  &| 

[Entrepreneurship 
13. Tribal Affairs 



Officers in the Sub-Group 

1. Shri Amit Tyagi, DLA 
2. Shri P.K. Gangwar, DLA| 

(CPWD) 
3. Ms. Jyoti Divya, DLA 

4. Ms. Prerna, ALA 
5. Ms. Shweta Jaiswal, ALA 

6. Dr. D.V. Rao Consultant 

(Directorate of Estates) 

(Other Assignments 

IR&I and Facilitation Section 

(iii) [Shri Abhishek/Advice Group I (additionallAdvice Group II under AS (Smt, 

Srivastava, ~Assistanticharge) Sunita Moorti Anand) 

Legal Adviser 

(iv)|Shri  Vinod Kumar,Under posting \Advice Group I under JS&LA 

|Assistant Legal (Shri Ashutosh Mishra) 

|Adviser 
AMRCD & AMRD  Section| 
(Additional CHarge) 

*The officer will be posted in Ministry of Defence. 

**Matters involving important legal or policy issues referred to DLA to be approved at the 

level of AS (SMA) @\'0\ 

(Rajeev Kumar) 

Deputy Secretary to the Govt. of India 

Copy to: - 

1. The Officers concerned; 

2. PS to Hon’ble MoS (I/C) L&J / PSO to Law Secretary/PSO to AS(SMA)/Sr. PPS/PPS to 
JS&LAs & CCA/PSO to JS(AKA)/PPS to Sr. GA (MCP); 

3. The Secretary, Ministry of Defence, South Block, New Delhi 
4. Incharge, Branch Secretariats (Bengaluru/Kolkata/Chennai/Mumbai), Incharge, Central 

Agency Section/ Lit. (HC)/ Lit. (LC) /Admn.II/ Admn.IV Sections. 
B Deputy Secretary (Admin), Ministry of Home Affairs, North Block, New Delhi; 

6. All the sections in DLA/Branch Secretariats.



No. 15/1/2017-Admn.I(LA) 
Government of India 

Ministry of Law & Justice 

Department of Legal Affairs 
EEERY 

OFFICE ORDER No. 51/2025 

Shastri Bhawan, New Delhi 

Dated the 2™ April, 2024” 

Consequent upon approval of the Competent Authority, the officers are assigned the 

following work with immediate effect: - 

W™ 

SL.  [Name of [Present Allocation  [New Allocation [Remarks 
INo. |Officer 

1. [Shril.P. Advice Group of |Advice Group of JSS&LA The officer will 

Dubey, DLA [JS&LA (AM), Main  [(AM), Main Secretariat be posted in the 

Secretariat Ministry of Home 

[Ministry of Home Affairs A ffairs. 

2. |Dr.KM |Advice Group of |Advice Group of JS&LA 3 

|Arya, DLA  [IS&LA (AM), Main |(AM), Main Secretariat 

Secretariat 
\Judicial Section, Main 

SSC Secretariat 

(V.S. Chauhan) 

Under Secretary to the Govt. of India 
Tel. 2338 3634 

Copy to: - 

1. The Officers concerned; 
2. PSto Hon’ble MoS (I/C) L&J / PSO to Law Secretary/PSO to AS(SMA)/Sr. PPS/PPS to 

JS&LAs & CCA/PSO to JS(AKA)/PPS to Sr. GA (MCP); 
3. The Home Secretary, Ministry of Home Affairs, North Block, New Delhi; 

4. The Chairman, Staff Selection Commission (HQ), New Delhi; 

5. Incharge, Branch Secretariats (Bengaluru/Kolkata/Chennai/Mumbai), Incharge, Central 

Agency Section/ Lit. (HC)/ Lit. (LC) /Admn.II/ Admn.IV Sections. 

6. Deputy Secretary (Admin), Ministry of Home Affairs, North Block, New Delhi; 

7. All the sections in DLA/Branch Secretariats; 
8. Office Order folder/personal file of the officers concerned; 

9.  e-office portal.



No. A- I 5/l t 12017 -Admin-l(LA)
Government of India

Ministry of Law & Justice
Department of Legal Affairs

****

OFFICE ORDER NO.q 

'/2025

Shastri Bhawan, New Delhi
Dated the 25th March.2025

With the approval of the Competent Authority, the following allocations are made with
immediate effect and until further orders: -

st.
No.

Section

lEarlier 
assigned to lPresently assigned to

I

I Social Media Cell 
lsmt. 

Sunita Moorti Anand. AS 
lStrrie.iaV 

Kumar Arora, JS

lr
1,ffi6,,\*

(V.S. Chauhan)
Under Secretary to the Govt. of India

Copy to

l.
2.

3.
4.

5.

Concerned Officers;
PS to Hon'ble MoS (UC)L&J;
PSO to Law Secretary/ PSO/PPS to Addl. Secretaries/JS&LAs/CCA;
All Sections, DolA/Branch Secretariats;
Office Order folder.



No. 15/1/2017-Admn. [(LA) 
Government of India 

Ministry of Law & Justice 

Department of Legal Affairs 
P 

Shastri Bhawan, New Delhi, 110 001 

Dated the 6" March, 2025 

OFFICE ORDER NO.24 /2025 

Shri Ashutosh Mishra, Joint Secretary & Legal Adviser, shall look after the work, 
previously assigned to Dr. Anju Rathi Rana, then Additional Secretary and now Law Secretary, 
with immediate effect and until further order. 

2. This issues with the approval of the Competent Authority. ; 

(Rajeev Kumar) 

Deputy Secretary 

Tele: - 011-23388744 

Copy to: 

. Shri Ashutosh Mishra, Joint Secretary & Legal Adviser, Department of Legal Affairs; 

2. The Pay & Accounts Officer, Department of Legal Affairs, Ministry of Law & Justice, 
New Delhi; 

Cash Section (LA); 

4. PS to HMoS (I/C) L&J/PSO to LS/PSO to Addl. Secretary (SMA)/PPS to JS&LAs/ PSO 
to CCA/PSO to JS (AKA) 
Branch Secretariats (Bangalore/Mumbai/Chennai/Kolkata), Department of Legal Affairs; 

Admn. I/III/IV (LA) Sections /Central Agency Section; 
7. Personal file/Service Book. 

w
 

D
 
s



No. A-15/11/2017-Admin-I(LA) 
Government of India 

Ministry of Law & Justice 

Department of Legal Affairs 
ok 

Shastri Bhawan, New Delhi 

Dated the 12" February, 2025 

OFFICE ORDER NO.95 /2025 

With the approval of the Competent Authority, the following allocation of work are made 
with immediate effect and until further orders: - 

SL Name of the Officer | Previous Allocation New Allocation 
No. 

1. Shri Bhupesh Varma, | Group No. IV(Defence) Group No. IV (Defence 
DLA including APO) 

2. Shri Satish Kumar Group No. III Group No. 11T 
Singh, ALA 

Advice A, B and C Sections 
e Shri Prateek Kumar Advice Group No. VII Advice Group No. VII 

Tiwari, ALA 

Advice A, B and C Sections 

A\ < 
(V.S. Chauhan) 

Under Secretary to the Govt. of India 

Copy to: 

1 Shri Bhupesh Varma, Deputy Legal Adviser; 

2 Shri Satish Kumar Singh, Assistant Legal Adviser; 
3. Shri Prateck Kumar Tiwari, Assistant Legal Adviser; 
4. PS to Hon'ble MoS (I/C) L&J; 
3. PSO to Law Secretary/ PSO/ Sr. PPS to Addl. Secretaries/JS&LAs/JS(AKA)/ 

CCA(DKS)/Sr. GA (MCP); 
6. All Sections, DoL.A/Branch Secretariats 
F & The Pay & Accounts Officer, Department of Legal Affairs. 
y Office Order folder.



N o. A-22 I 2 I 2024- ADMIN-I (LA)
Government of India

Ministry of Law & Justice

Department of Legal Affairs
***{<

o CE N

until further orders.

2.ThisissueswiththeapprovaloftheCompetentAuthority

Shastri Bhawan, New Delhi

Daled the rSec ember,2024

\ Vkn'''t"'
(V.S.Chauhan)

Smt. Champa Bisht, Assistant Legal Adviser, in addition to the duties presently assigned

to her, will also look after the matters riated to the Intelligence Bureau with immediate effect

Under Secretary to the Govt. of India
Tel2338 3634

Copy to: -

1

2

J

The Officer concerned
PS to Hon'ble MoS (llC)L&JIPSO to Law Secretary / PSO to Addl. Secretaries/ PSO to

JS&LAs/ PPS to Sr. GA
Sh.Ajayuniyal,Dy.Director,IB,MHAw.r.ttheDIBUO.No.l/LCl2024(20)1283
dated 25.1 | .2024

4. Admn.II Sectiorv Admn.IV Sectiorv cash Section/Notary cell'

5. office order folder/ personal file of the officers concerned

6. e-office Portal



No. 1 5/l/201 7-Admin.l (LA)
Governmenl of lndid

Ministry of Law & Justice
Department of Legal Atfairs

Shastri Bhawan. New Delhi
Dated lhe ^4,lovember, 2024n

OFFICE ORDEB NO/,42024

Smt. Sunita Anand, Additional Secretary, in addition lo her presently
assigned duties, will also look afier the matters related to the Branch Secretariats,
with immediate effect and until turther orders.

2. This issues with the approval of the Competent Authority.

{,Pk'''t-^
(V.S. Chauhan)

Under Secretary to the Govt. of lndia

Copy to,

1. The Ofticer concerned.
2. PS to Hon'ble MoS(l/C)/ PSO to Law Secretary/ PSO/Sr. PPS 1o Addl

Secretaries/JS&LAs/Sr. GA.
3. ln-charges Branch Secretariates Chennai/Mumbai/Bengaluru/Kolkata.
+. Otfice Order folder/personal file of the officer.
s. e-otfice portal.



F. No. A-6001 1/179/2024-Admn. 1 (LA)
Government of India

Ministry of Law and Justice
Department of Legal Affairs

$ 888

Shastri Bhawan, New Delhi
Dated the 25th September, 2024

OFFICE ORDER NO.20 g/2024

Consequent upon the approval of the competent authority, the following arrangement of
Link Officers is made with immediate effect and until further orders: -

F Fame of the Officer

Dr, Aniu Rathi Rana, AS
r2

1 Sr. GA3

Shri Ashutosh Mishra, JS&LA
l

1

l7

r8

Shri Praveen Srivastava

Fame of the Link Officer

ihri Ashutosh Mishra, JS&LA
l

l

ASIr. An ju Rathi Ra
Sr. GAl

r AS

ml Kumar ArQ; JS

at cen Srivastava
r

(V.S. Chauhan)
Under Secretary to the Govt. of India

Tele No: 011-23383634

Copy to: -

1

2
')J.
4
5.

All Group Heads
PS to Hon'ble Mos (I/C) L&J/PSO to Law Secretary
PPS/Sr. PPS/PSO to Addl. Secretaries/JS&LAs/CCA

All Officers & Sections in the Department of Legal Affairs
NIC Cell with the request to upload the above Order on the website of the Department
of Legal Affairs/Office order Folder/e-office portal



Its
abp

With the approval of the Competent Authority, the following work is allocated with
immediate effect: -

DISTRIBUTION OF WORK IN THE DEPARTMENT OF LEGAL AFFAIRS

1. ADVICE GROUPS

IGroup
[No+

IGroup Head: Dr. Anju Rathi Rana, Additional Secreta1
c er

2.

3h

mr
INo.

mr
Mncers in the Group

I

No. A- 15/1 1/2017-ADMIN-1
Government of India

Ministry of Law & Justice
Department of Legal Affairs

++++

OFFICE ORDER NO. 186/2024

l

Addl. LA (NCB &I
Delhi Police)
Shri J. P. Dubey, DLAI
Shri R. K. Choudhary,I
DLA (DoPT)
Dr. Amit Tyagi, DLAI
(CBI)
Dr. K.M Arya, DLAI
(SSC)
Shri Surendra Kumar,I
DLA
Shri B.S. Sharma,I

DLA (IB & NatGrid)
Shri N.K. Tripathi,I
ALA (Additionall
charge)
Shri Abhishekl
Srivastava, ALAI
(Additional charge)
Head: Smt. Sunita Anand, Additional Secretat

I

Sohan Kumal
Addl. LAI

Shri
Sharma,

(ED)
Ms.
Bhattacharya,
Director

Haimantil

Shastri Bhawan, New Delhi
Dated the 3rd September, 2024

1. A)rush
Chemicals & Fertilizers2

3. Health & Family Welfare
4. Heavy Industries
5. Home Affairs (including

NCB)
6. Personnel, PG & Pensionsl

(including CBI)
7. Port, Shipping

Waterways
8. Road Transport

Highways
9. SSC

Programmel10. Statistics &
Implementation

11. Steel
12. Textiles
13. UPSC
14. Women &

Development
Child

Coal
CVC
Enforcement Directorate
Environment, Forest andI

Climate Change
Election Commission
India

O

1.

2

3

4.

5

rAS (ARR:
mI

.ssignments
Admn
Section

Training
Division

I IV

&

&

IAS (SA'
lther
,ssignments

1. Admn-1

(LA)
Section

Vigilance
Section
Advice
Section

2.

'Hbj.
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Group
No.

111

mr
No.

IV

Shri Hemant Kumar,I
DLA
Smt Savita Singal,I
DLA
Ms. MadhulikJ
Upadhyay, Jr. CGA

aJ.

4.

5.

Shri Khushvindel

Sharma, Legall
Consultant

Shri Kaushalendral
Kumar, Legall
Consultant

6.

7.

r Shri Ashutosh Mishra, Joint Secretary & Legal Adviser [JS&LA
KAM
c er r

IAssjgnments
Shri Neerai
DLA
Shri Lal
Dabaria, ALA
Shri Satish

Singh, ALA
Shri Amit
Mishra,
( Additional charge)

2.

/q

j.

4.

r Shri Sher Singh Dagar, Joint Secretary & Legal Adviser@
1(SSD)

%cers in the Group

Dr. R. S.

DLA
Shri P.K. Gangwar,I
DLA (CPWD)
Ms. Jyoti Divya, DLAI
Ms. Prerna. ALA
Ms. Shweta Jaiswat,I
ALA
Dr. D
Consultant

(Directorate
Estates)

2.

4

5.

6 V.

6.

7
8.

9.

10. Power
11 . Telecommunication

12. Information

Broadcasting
13. MeiTY

Ra\vat]

Chandl 2
3

4
5

6.

Kumat

Kuma
ALAl

Panchayati Raj
Social Justice

Empowerment
10. Tourism
11 . Youth Affairs & Sports

8

9.

n

ml 1, Atomic Energy
2. Cabinet Secretariat
3. Earth Sciences
4. Lok Sabha Secretariat

5. Parliamentary Affairs
6. Prime Minister’s Office
7. Rajya Sabha Secretariat
8. Science

Rao,I

0

Mines
Law &Justice
New & Renewablel
Energy
Petroleum & Natural Gas

4. IT (Cybet
Cell,
LIMBS.
NIC, IEC
and Social

Media Cell)

including Department o
Post

and

otary CellCommerce

DGFT)
Culture
DPIIT
Education
JaI Shakti

Minority Affairs
MSME

&

Ml
ssignments

a

IFacilitation Section

& Technologyl
including Bio-technojogy
Housing & Urban Affair:
including Directorate o
Estates

10. Labour & Employment
11. Rural Development

,,#*”
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roup
Oe

a

roup
Oe

VI

ml
Oe

lvll

R Matters involving important legal or policy issues referred to Dol A in Group VI to be
approved at the level of AS (ARR).

IGrou Head: Shri M. C. Prus'
c

r
Addl. LA 12. NTRO
Dr. Harender Pall3 . Agriculture & Farmers Welfarel
Singh, ALA 14. Consumer Affairs
Shri Manindrd5. Cooperation
Choudhary, ALA 16. Fisheries, Animal Husbandry
Shri Brindaban,jand Dairying
Consultant (NTRO) 17. Food Processing Industry
Shri B. S. Manjhi,18. Food & Public Distribution
Consultant 19. Ministries/ Departments and

jmatters not otherwise specified

4.

Mr Head: Shri Praveen Srivastava, Addl. LA *
c

l
DLA
Ms. Renu

ALA (APO
2.

mr Head: Dr. R. J. R. Kashibhatla, Ad(ll. LA
c

Shri Arpit Anan1
Mishra, DLA (DFS)
Ms. Champa Bisht,I
ALA (SFIO)
Shri Jagat Prakash,I
ALA
Shri Prateek Kumarl
Tiwari, ALA

2.

aJ.

4.

12. Skill Development
Entrepreneurship

13. Tribal Affairs

UC

’, Sr. Govt. Advocate
IOther
IAssign ments

s

1. Judicial and

Litigation
Section

10. All conveyancing matters and

jissues involving interpretation o
lcontracts

mI
Assignments

I

Pandey

mI
IAssignments

I

Peml=\ m
lerstwhile PMA

Civil Aviation
C& AG
Corporate Affairs
Central InformationIGrievances

I

12
2
3.

1

Public

Commission
DoNER

6. External Affairs
Finance

National Security Council

11. Space

5

7

8

Secretariat

9. NITI Aayog
10. President Secretariat

,.a~.* Page 3 of 7
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2. OTHER GROUPS

IGroup
INo.

IGroup Head IAssignments

mI IRTIii
CCA

K 1.

2

3

4
5.

6.

7

1.

2
3

4

5

6.

Admn. II (LA) & Modernization
Section
Cash Section

Budget Division
Co-ordination

National Litigation Policy
Implementation Cell (including
matters related to Bar Council of India)
Hindi Section
ADR Cell
Admin. III (LA)
AMRCD
AMRD
Ease of Doing Business
RTI

II

Ria
jsecretary

1. Shri Avnit SingH
Arora. Director

2. Shri Yogesh Vats,I
Jr. CGA

I

3. UNITS/ SECTIONS

ISection IBranch Officers/Controlling
IOfficers

Officers/Othe

Friann 1.

2

3

1.

2

3

1.

2
/1J.
4

1.

2.

3.

Smt. Sunita Anand, AS
Shri Rajeev Kumar, DS
Shri V.S. Chauhan, US

Shri Dhruva Kumar Singh, CCA
Shri Umashankar Thakur, Director
Shri Milind Mujumdar, US
Shri Ajay Kumar Arora, JS

Shri Avnit Singh Arora, Director
Smt. Pratibha Ahuja, DS
Shri Niranian Na)'ak, US

Dr. Anju Rathi Rm
Shri Umashankar Thakur, Director
Shri Jyoti SwarooD Asthana, US

IAd,„i„ Il(LA) & M,d„„i,,ti,„

A

A

m 1.

2
'1
J.

1.

2

1.

2.
3

4

1,
2

Smt. Sunita Anand, AS
Shri Rajeev Kumar, DS
Shri V.S. Chauhan, US

mc niifgiiiiFs- Smt. Sunita Anand, AS
Shri Prateek Kumar Tiwari, ALA

e r
IConciliation Act, 1996, IIAC,I
Mediation Act, 2023 andI

ICommercial Courts Act, 2015)
a

Shri Ajay Kumar Arora, JS
Shri Avnit Singh Arora, Director
Shri Milind IVlujumdar, US
Shri KuldeeD Mendiratta, US

Shri Dhruva Kumar Singh, CCA
Shri Kuldeep Mendiratta, US

.#~'”-A
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FTraining Division

R&l Section & Facilitation Centre

Hindi Section

e
Fmatters related to Bar Council ol
India'

ma I=inEI
IQuestions

(

e

Mi;Jimi;a:i

[==;a
Matters (Including Coordinationl
with Parliament questions of DoLA)I
e

t

Litigation (CAT) Section

1

WHI

t

RTI Cell

F)
and Social Media Cell)

Branch Secretariat – Bengaluru

1.
2.
')J.

1,

2

1.

2

3

1.

2.
'1
J.
1-

2
'BJ.

1.

2
'1
Jo

4

1.

2

1.

2
3.

1.

2
3.

1.

2

1.

2

1.

2.
1.

1.

2.
3.
4
1.

2.
3.
1.

2

1.

2
/1J.
1.

Dr. Anju Rathi Rana, AS
Shri Umashankar Thakur, Director
Shri V.S. Chauhan, US

Shri Sher Singh Dagar. JS&LA
Shri Amit Kumar, US

Shri Dhruva Kumar Singh, CCA (Rajbhasha
Adhikari)
Shri Sanjay Kumar, AD (OL)
Shri Shamsher Singh, AD (OL)
Shri Dhruva Kumar Singh, CCA
Shri T. S. Rangarajan, Consultant
Shri Amit Kumar, US
Shri Umashankar Thakur, Director
Shri T. S. Rangarajan, Consultant
Shri Amit Kumar, US
Shri M. C. Prusty, Sr. GA
Ms. Haimanti Bhattacharya, Director (MLAT)
Shri J. P. Dubey, DLA
Shri Manindra Choudhary, ALA
Shri Ajay Kumar Arora, JS
Shri Yogesh Vats, Jr CGA
Smt. Sunita Anand, AS
Shri Avnit Singh Arora, Director
Shri Debiit Sarkar. Librarian

Shri Dhruva Kumar Singh, CCA
Shri Umashankar Thakur, Director
Shri Amit Kumar, US
Shri Dhruva Kumar Singh, CCA
Shri Amit Kumar, US

Md. Muqeem, Addl. LA (I/C)
Shri Rakesh Kumar Khati, ALA
Md. Muqeem, Adc:il. LA (I/C)
Shri Rakesh Kumar Khati, ALA
Shri S.K. Tiwari, ALA
Shri Ashutosh Mishra, JS&LA
Shri Rajeev Kumar, DS
Shri Arpit Anant Mishra, DLA (Addl. Charge)
Shri Radhe Shyam Singh, US
Shri R. J. R. Kmhatlac
Smt. Pratibha Ahuja, DS
Shri Amit Kumar, US
Shri Ajay Kumar Arora, JS
Ms. Jyoti Divya, DLA
Smt. Sunita Anand, AS

Ms. Haimanti Bhattacharya, Director
Shri Jyoti Swaroop Asthana, US

Shri B. Nanda Kumar, DLA – in chu e

, OS)”"
A.
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ranch Secretariat – Chennai
Branch Secretariat – Kolkata

lal Dhaniu, DLA – in chargeShri J

Shri A.A. Ansari,m– in charge
Dr. Subhro Jvoti Mukheriee, DLA
Shri A.A. Ansari, Sr. GAme
Shri B.R. Rane, ALA
Shri S.K. Ramanna, ALA (on temporary
attachment basis

ranch Secretariat – Mumbai

4. International Law & Cooperation Division stands merged with Admin. III Section.
However, the works related to the Mutual Legal Assistance Treaty (MLAT) MoU shall be
handled by Judicial Section.

5. Shri Neeraj Rawat, DLA will be the Protocol Officer & Shri Raghavendra Mishra,
Superintendent (Legal) will be the Assistant Protocol Officer in addition to the work allocated
to them of this Department including office of Hon’ble Minister of State (1/C) for Law &
Justice

6. Shri Prateek Kumar Tiwari, ALA in addition to his other duties will report to the Law
Secretary to facilitate the timely process of files pertaining to legal advice and UOI litigation,
referred to DoLA.

7. All Parliament Questions pertaining to different Cells/Divisions/Sections will be dealt
by respective Group Heads.

8. All Group Heads, Unit Heads and Branch Secretariat Heads shall submit their monthly
performance reports to the Law Secretary by 5th of every month on the following deliverables:

1.

iI.
iiI.
IV.
V.

VI.
Vll.
Vlll.

IX.
X.

Xl .

E-Sam iksha Updation;
Website Updation;
Review/weeding out and archiving of files;
Capacity building of officers of the Group and utilization of IGOT services;
Disposal of Parliamentary assurances;
Timely disposal of RTI;
Disposal of public grievances;
Submission of background papers of all important matters dealt;
Disposal ofVIP/PMO references;
Identification and disposal of obsolete office items and;

Preparation of activity details for compilation of Annual Report. a~.”’S
(V. S. Chauhan)

Under Secretary to the Govt. of India
Tele No: 011-23383634
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Copy to: -

1

2

3

4

5

All Group Heads
PS to Hon’ble MoS (I/C) L&J/PSO to Law Secretary
PPS/Sr. PPS/PSO to Addl. Secretaries/JS&LAs/Sr. Adviser/CCA

All Officers & Sections in the Department of Legal Affairs
SSA, NIC Cell with the request to upload the above Order on the website of the
Department of Legal Affairs/Office order Folder/e-office portal.
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No. A- I 5 I I 12017 - Admin-l
Government of India

Ministry of Law & Justice
Department of Legal Affairs

**{.*

Shastri Bhawan, New Delhi
Dated the 2l't August, 2024

OFFICE ORDER NO. /8 O NOZI

With the approval of the Competent Authority, the following arrangements have been
made, with immediate effect and until further order:

(i) Shri Jaspal Singh Dhanju, DLA will function as In-charge, Branch Secretariat
Chennai, Department of Legal Affairs; and

(ii) Shri B. Nanda Kumar, DLA will function as In-charge, Branch Secretariat
Bengaluru, Department of Legal Affairs. I

\,w,ptt"
(Varun Singh Chauhan)

Under Secretary to the Govt. of India

Copy to:-

1. The Officers concerned.
2. PS to Hon'ble MoS (llc)L&JIPSO to Law Secretary
3. PSO/Sr. PPS/PPS to Addl. Secretaries/JS&LAs/CCA
4. All oflicers & Sections in the Department of LegalAffairs
5. Branch Secretariat (Chennai/ Mumbai/ Bengaluru/ Kolkata)
6. SSA, NIC Cell with the request to upload the above Order on the website of the

Department of Legal Affairs/Office order Folder/e-office portal.



15/1/2017-Admn. 1 (LA) pt.-IV
Government of India

Ministry of Law & Justice
Department of Legal Affairs

$888

Shastri Bhawan, New Delhi
Dated the l+August, 2024

OFFICE ORDER No. 147 /2024

With the approval of the Competent Authority and in continuation to
Office Order No. 55/2024, the following allocation is made with immediate effect
and until further orders:

Section/Units

Implementation Cell (including matters relating to Bar Council of India)

Previous Branch Officers/Controlling I Present Branch Officers/ Controlling
Officers/ Other Officers Officers/ Other Officers
1. Shri Sher Singh Dagar, JS&LA 1. Shri Dhruva Kumar Singh, CCA

2. Ms. Prerna, ALA

q.wk/
(V S Chauhan)

Under Secretary to the Govt. of India

Copy to: -
1. All Group Heads
2. PS to Hon’ble MoS(I/C) L&J/PSO to Law Secretary;
3. PPS/Sr.PPS/PSO to Addl. Secretaries/JS&Las/Sr. Advisers/CCA
4. All Officers & Sections in Department of Legal Affairs
5. SSA, NIC Cell with the request to upload the above Order on website of the

Department of Legal Affairs/Office order Folder/e-office portal.
6. Shri T. S. Rangarajan, (Consultant)



with the approval of the competent Authority, in modification to offrce order No'

5512024 dated 27.03.2024. the following allocation ii made with immediate effect and until

further orders:

No. A- 1 5/1 I 12017 - ADMIN-I
Government of India

Ministry of Law & Justice

Department of Legal Affairs
,k*{.*

Shastri Bhawan, New Delhi
Dated the 9th Jrly,2024

o CE ORD NOJ V5

S. No. Name of the
Officer

allocation allocation

1 Shri M.C. PrustY,

Sr. Govt. Advocate

Secretariat, Secretariat, New Delhi

2. Shri Praveen
Srivastava, Addl
LA

Advice GrouP No' I Head of Advice GrouP No

vice Shd P. K. Behera, Addl. LA.

J R.S. Shrinet,
LA

vice Group No. III Group No. I vice

veen Srivastava, Addl. LA

4 Hemant
umar, DLA

Group No. VII vice GrouP No. III vice

S.Shrinet, DLA

shri M.c. Prusty, Sr. Govt. Advocate will be eligible for TA and joining as pel

extant rules.

(Rajeev Kumar)

Deputy Secretary to the Govt. of India

Copy to,

The Officers concerned.

All Group Heads

PS to Hon'ble MoS (UqLLJIPSO to Law Secretary

PPS/Sr. PPS/PSO to Addl. Secretaries/JS&LAs/CCA
All officers & Sections in the Department of Legal Affairs

SSA, NIC Cell with the request to upload the above Order on the website of the

Department of Legal Affairs/Office order Folder/e-office portal'

1

2

J

4
5

6

2.



No. 15/1/2017-Admn.KLA)
Government of India

Ministry of Law & Justice
Department of Legal Affairs

####

Shastri Bhawan, New Delhi,
Dated lst July, 2024

Office Order No. p//2024

Shri M.K. Maroria, Sr. Government Advocate will function as In-charge, Central

Agency Section, Department of Legal Affairs with immediate effect and until further orders.

2. This issues with the approval of Competent Authority.

R . A/,NVq

(V.S. Chauhan)

Under Secretary to the Government of India
Tel: 011 2338 3634

Copy to: -

1

2

3
4
5

6

7

8

The Officer concerned

The Pay & Accounts Officer, Department of Legal Affairs, Ministry of Law & Justice,
New Delhi.

Cash Section (LA)
PS to Hon’ble MoS (I/C) L&J /PSO to LS/PPS to AddI. Secretaries/PPS to JS&LAs.
Branch Secretariats (Bangalore/Mumbai/Chennai/Kolkata) .
Admn. II/III/IV (LA) Sections /Central Agency Section.
NIC Cell, Department of Legal Affairs (to upload the notification on the website of the
Department of Legal Affairs).
Personal file/Service Book/Notification Folder



No. A- 15/1 12017-ADMIN-I
Government of India

Ministry of Law & Justice
Department of Legal Affairs

++++
S

Shastri Bhawan, New Delhi
Dated the 27th March, 2024

OFFICE ORDER NO. 56/2024

With the approval of the Competent Authority and in continuation to Office Order No.
55/2024 dated 27.03.2024, the following allocation is made with immediate effect and until
further orders:

ADVICE GROUP

No.Name of the Advice Group ,dditional Department/Ministry Allocated

roup No. 1V under Shri
hutosh Mishra, JS&LA

mD

OTHER GROUP

S. No.Name of the Advice Group

'roup No. 11 under Shri Ajay
umar Arora, JS

.dditional Assignment

;e of Doing Business

UNITS/SECTIONS

me of the Officer Previous allocation 'resent allocation

Fmnd
A

c

ISection, Litigation (CAT) Section

I-charge, Litigation (HC) -emporarily posted to Advicehri JP Dubey, DLA
ection, Litigation (CAT) IGroup-II
ection

(Rajeev Kumar)
Deputy Secretary to the Govt. of India

Copy to,

1

2
3

4
5

All Group Heads
PS to Hon’ble MoS (I/C) L&J/PSO to Law Secretary
PPS/Sr. PPS/PSO to Addl. Secretaries/JS&LAs/Sr. Adviser/CCA
All Officers & Sections in the Department of Legal Affairs
SSA, NIC Cell with the request to upload the above Order on

Department of Legal Affairs/Office order Folder/e-office portal.

the website of the



No. A-15/1 1/2017-ADMIN-I
Government of India

Ministry of Law & Justice
Department of Legal Affairs

tt tt

Shastri Bhawan,.New Delhi

Dated the 5%pril, 2024

OFFICE ORDER NO. 71 /2024

In continuation of Office Orders No. .55 & 56/2024dated 27.3.2024_ the
following addition to Office Order No.56/2024 dated 27.3.2024 is madd’ with
immediate effect and until further orders: -

W r

; }a\

2 )

o
a
o

DFS (Additional Charge)

q.H&”“
(V.S. Chauhan)

Under Secretary to the Govt. of India

Copy to:

1. Concerned Officer:

2. PS to Hon'ble MoS (L&J)(1/C);
3. PSO to Law Secretary/ PPS to AddI .
Secretaries/CCA/Directors
4. All Sections, DoLA/Branch Secretariats
5. The Pay & Accounts Officer, Department of Legal Affairs.
6. Office Order folder.

Secretaries/Joint



With the approval of the Competent Authority, the following work is allocated with
immediate effect: -

Group
No.

I

Group
No.

11

F. No.15/1/2017-Admn.1 (LA)
Government of India

Ministry of Law and Justice
Department of Legal Affairs

++ctR+et

Shastri Bhawan. New Delhi
Dated the 27th March, 2024

OFFICE ORDER NO. 55/2024

DISTRIBUTION OF WORK IN THE DEPARTMENT OF LEGAL AFFAIRS

Head: Shri R.S. Verma, Additional SecretaGrou
Officers in the Grotb

Shri Praveen
Srivastava. Addl. LA

(Labour)
Shri Niraj Kumar, Addl.
LA

Shri P.K. Gangwar, DLA
(CPWD)
Ms. Jyoti Divya, DLA
Ms
ALA

D. V. RaoDr
Consultant (Directorate
of Estates)

Head: Dr. Aniu Rathi Rana. Addil MGrou
Officers in the Groa

Shri Japan Babu, Addl.
LA (NCB & Delhi Police)
Md. Muqeem, Addl LA

Shri R. K. Choudhary,
DLA (DoPT)
Dr. Amit Tyagi, DLA
(CBI)
Dr. K.M Arya, DLA
SSC

1. ADVICE GROUP

IAS RSV
M rtminG Other

Ass i nments
mldeFarmersAgriculture

Welfare
1

&

2. Consumer Affairs
3. Cooperation
4. Fisheries,

Public
Grievances
Section

Animal Pending work
of erstwhile
PMA

'1\/a

Husbandry and Dairying
5. Food Processing Industry
6. Food & Public Distribution

Housing & Urban
including Directorate

7 Affairs
of

Estates
8. Labour & Employment
9. Rural Development
10. Skill Development

Entrepreneurship
Telecommunication11

Departmentincluding
Post

12. Tribal Affairs
13. All mattersconveyancIng

and issues involving
interpretation of contracts

[AS (ARR
MmM[Departments i)ther

Assi nments
mc nn IV1

2
Ayush
Chemicals & Fertilizers

Health & Family Welfare

Section

Training
DivisionHeavy Industries

Home Affairs (including
NCB)
Personnel, PG & Pensions
(including CBI)
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Group
No.

111

Group
No.

IV

Group
No.

Shri Surendra Kumar.
DLA
Shri B.S. Sharma, ALA (
IB & NatGrid)
Shri N.K. Tripathi, ALA
(Additional charge)
Shri Abhishek
Srivastava, ALA
(Additional charge)

Group Head: Smt. Sunita Anand, Joint Secretary & Legal Adviser [JS&LA
SA
OffiMRm–mb–
Shri Sohan Kumar1

Sharma, Addl. LA (ED)
2. Dr. R.S.Shrinet, DLA
3. Smt Savita Singal, ALA
4. Shri Vinod Kumar, ALA

(Additional charge)
5. Ms. Madhulika

Upadhyay, Jr. CGA
6. Shri BS Manjhi,

Consultant

Group Head:
[JS&LA (AM

Shri

Officers in tFm
Shri Neeraj kawat, DLA
Shri LaI C;hand Dabaria,
ALA

3. Shri Satish Kumar
Singh, ALA
Shri Amit Kumar Mishra

ALA (Additional charge)

4

Group Head
[JS&LA (SSD)]

Shri

Officers in the Group

1. Ms. Haimanti
Bhattacharya, Director

Port, Shipping &
Waterways
Road Transport &
Highways
SSC9

10. Statistics & Programme
Implementation
Steel11

12. Textiles
13. UPSC
14. Women & Child

Development

Ministries/ Departments Other
Assjgnments
mIrT-T
Section

Coal
CVC

(LA)1.

2
3
4.

Enforcement Directorate
Environment, Forest and

Vigilance
Section
Advice SectionClimate Change

CommissionElection
India
Mines
Law &Justice

New & Renewable Energy
Petroleum & Natural Gas

6
7.

9
10. Power
11 . Railways

Ashutosh MisiFaJM Secretary & Legal Adviser

Ministries/ Departments Other
Assignments

(Inclut:Fng ToTymComm8rE8

DG FT)
Culture2

3. Education
4. JaI Shakti

Minority Affairs5

IVISIVIE

Panchayati Raj

6
7

8. Social Justice
Empowerment

9. Tourism
10. Youth Affairs & Sports

bmiaF tMF,i8irigbiiet aly & Legal Adviser

Ministries/ Departments Other
Assignments

1. Implementation
Cell (Including
Bar Council

1. Atomic Energy
2. Cabinet Secretariat
3. Earth Sciences
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V

Group
No.

VI

Group
No.

VII

Matters involving important legal or policy issues referred to DoLA in Group VI to be
approved at the level of AS (ARR).
** Matters involving important legal or policy issues referred to DoLA in Group VII to be
approved at the level of AS (RSV)

Group
No

Shri J.P Dubey, DLA
(1/C Litigation)

Harender PaI Singh,Dr
ALA
Shri Manindra
Choudhary, ALA
Ms. Prerna, ALA
Shri Sudarshan Lamba,
Jr. CGA

5.

Shri Brindaban,
Consultant (NTRO)

Head: Shri P. K. Behera, AMmGrou
Officers in the GM

PSe Yi+GT––]TMMMmm bFB
DLA

2. Ms. Renu Pandey, ALA
'APO

Group Head: Dr. R. J. R. Kashibhatla, Addl. LA
OfficemMGr s–

Shri Arpit Anant Mishra,
DLA (DFS)
Shri Hemant Kumar,
DLA, (Additional charge
Space)
Ms. Charnpa Bisht, ALA
(SFIO)
Shri Jagat Prakash,
ALA, (Additional
charge)
Shri Prateek Kumar
Tiwari, ALA

1

2.

3

4

5

Group Head

l
CCA

Lok Sabha Secretariat
MeiTY

7. NTRO
8. Parliamentary Affairs
9. Prime Minister’s Office
10. Rajya Sabha Secretariat
11. Science & Technology

including Bio-technology

h,

6

Ministri8s/ Departments

1

2
3
4

5

6
7
8,

9
10

11

2. OTHER GROUPS

Information IT (Cyber Cell,
LIMBS, NIC,
IEC and
Social Media

Cell)
Judicial and
Litigation
Section
R&l and
Facilitation
Section

and 2.

Broadcasting

3.

4.

IVllllIDLI ICD/ IJGbJal Ll 1 IOI ILO

and matters not otherwise
lecifiedS

Other
Assignments

Other
Assignments

Civil Aviation
C& AG
Corporate Affairs
Central Information
Commission
DoNER
External Affairs
Finance

National Security Council
Secretariat

NITI Aayog
President Secretariat
Space

Assignments

Admn. II (LA) & Modernization Section
Cash

Budget Division
Co-ordination ( Including Parliamentary
Matters
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Shri Ajay Kumar Arora, Joint
Secretary
1. Shri Avnit Singh Arora

Director
2. Shri Yogesh Vats, Jr. CGA

Branch Officers/Controllin.Section
Admin I (LA)

&Admin II (LA)
Modernization

Admin III(LA)

Admin IV(LA)

&International Law
Cooperation Division

Vigilance Section

Advice A. B and C
Sections

ADR Cell (including
Arbitration and
Conciliation Act, 1996,
lIAC, Mediation Act, 2023
and Commercial Courts
Act, 2015
Cash ( LA) Section

+£iir©misio rl

R&l Section & Facilitation
Centre
Hindi Section

Implementation Cell
(including matters relating
to Bar Council of India
Judicial Section

ADR Cell
Admin. III (LA)
AM RCD
AM RD
RTI

3. UNITS/ SECTIONS

Officers/Other Officers
Tim
Shri Rajeev Kumar, DS
Shri VS. Chauhan, US

2
3

Shri Dhruva Kumar Singh, CCA
Shri S. K. Makkar, DS

1.

2

Shri Milind Muiurndar, US
Shri Ajay KumamrbTJI
Shri U.S. Thakur. Director
Shri Avnit Singh Arora, Director
Shri Niranian Navak, US

1.
2
3
4

Dr. Anju Rathi Rana, AS
Shri S.K. Makkar, DS

1,

2
3 Asthana, USShri Jvoti Swarool

Shri Sher Singh DaF,–m
Shri Avnit Singh Arora, Director2

3
4.

Shri Niranjan Nayak, US
Shri Sudarshan Lamba. JCGA
Smt. Surlita Anand. JS&LA
Shri Rajeev Kumar, DS
Shri V.S. Chauhan, US

2
3.

Smt. Sunita Anand, JS&LA
Shri Prateek Kumar Tiwari,
Shri Ajay Kumar Arora, JS
Shri Avnit Singh Arora, Dire
Shri Milind Mujumdar, US

1

2
3
4 Shri Kuldeep Mendiratta, US

alumar Singh, CCA
Shri Kulq9epM9p+irqtta , _big

Dr. Anju Rathi Rana, AS
Shri S.K. Makker. DS
Shri V.S. Chauhan, US
Shri Sher Singh Dagar, JS&LA
Shri Amit Kumar, US
mKYer;haT/Majbhasha Adhikari)
Shri Sanjay Kumar, AD (OL)
Shri Shamsher Singh, AD (OL
mh–[hg–ar, JS&LA
Ms. Prerna, ALA

1.
2

1.

2
3

1.

2
1

2

3
1.

2

I Dagar, JS&LA
_2. Ms. Hairnqnti BhattacFlqlyg,Direc Iqt
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AMRCD & AMRD Section

Library & Reseam
Section

Coordination giiti8iI -k
Parliament Matters
(Including Coordination
with Parliament questions
of DoLA'

Budget Section

Litigation (HC) Section

Litigation (CAT) Section

Litjgation micIii
&8tJF9–eibll

Public Grievancis

RTI Cell

LIMB,
Social

Cell,
and

IT (Cyber
NIC, IEC
Media Cell

SecretariatBranch
Ben aluru
EralIFr
Chennai

SecretaHl t

Branch
Kolkata

Secretariat

Branch
Mumbai

Secretariat

(a) Shri Neeraj Rawat, DLA in addition to his other duties will also be the Protocol
Officer of this Department including office of Hon’ble Minister of State (1/C) for Law &
Justice

(b) Shri Amit Kumar, Under Secretary, will deal with all matters pertaining to HLC on
One-Nation-One-Election .

(c) Shri Prateek Kumar Tiwari, ALA in addition to his other duties will report to the
Law Secretary to facilitate the timely process of files pertaining to legal advice and UOI
litigation, referred to DoLA.

3.
1

2

1.
2
3.
1

2
3,

Shri Manindra Choudharv. ALA
Shri Ajay Kumar Aida:Js-
Shri Yoqesh Vats, Jr CGA
–S-ih3uiiinhcfigiLI
Shri Avnit Singh Arora, Director
SIlti _t?gt?jj I$arkar, Librarian
Shri Dhruva Kumar Singh, CCA
Shri Umashankar Thakur, Director
Shri Amit Kumar, US

Shri Dhruva Kumar Singh, CCA
Shri Amit Kumar, US
Shri J. P. Dubey, DLA MS
Shri Rakesh Kumar Khati, ALA
Shri J.P. Dubey, DLA (1/C)
Shri Rakesh Kumar Khati, ALA
Shri S.K. Tiwari. An
Shri A;htlt8ai–Mig-hla. JS&LA
Shri Rajeev Kumar, DS
Shri Radhe Shvam Singh, US
thE-Fg: VMnin
Shri S.K. Makker. DS
Shri Amit Kumar, US
Shri AjafkLiFhiFAi8G,' Jg
Ms. Jvoti Divva, DLA
Shi–Sh–e–r -sinn; IaM
Ms. Haimanti Bhattacharya, Director
Shri Jvoti Swaroop Asthana, US
Shri SudargharRK:–Addi: dA-––naJigI
Shri B. Nanda Kumar, ALA
£hri Sudir;tGi£–<-Addl'.hi:Rdi£rdb
Shri Jaspal Dhaniu, DLA
–sMA. AbtaIi,-6i6A:lni®e
Dr. Subhro Jvoti Mukheriee, DLA
–M201.Ansiri:iF–eiA$1@
Shri M.C. Prusty, Addl. GA
Shri S.K. Ramanna, ALA
Shri B.R. Rane, ALA

1.

2
1

2
1.
2
1.
1.

2

3
1.

2
3
1.

2

1.

2
3
1.

2

1.

2
1.

2

1

2
3
4
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(d) All Parliament Questions pertaining to different Cells/Divisions/Sections will be
dealt by respective Group Heads

(e) All Group Heads, Unit Heads and Branch Secretariat Heads shall submit their
monthly performance reports to the Law Secretary by 5th of every month on the following
deliverables:-

I

11

111

IV

V

VI

VII

VII

IX

X

XI

E-Samiksha Updation;
Website Updation;
Review/weeding out and archiving of files;
Capacity building of officers of the Group and utilization of IGOT services;
Disposal of Parliamentary assurances;
Timely disposal of RTI;
Disposal of public grievances;
Submission of background papers of all important matters dealt;
Disposal of VIP/PMO references;
Identification and disposal of obsolete office items and;
Preparation of activity details for compilation of Annual Report

(Rajeev Kumar)
Deputy Secretary to the Govt. of India

Tete No: 011-2338 8744

Copy to: -

1

2

3
4
5

All Group Heads
PS to Hon’ble MoS (I/C) L&J/PSO to Law Secretary
ppS/Sr. PPS/PSO to Addl. Secretaries/JS&LAs/CCA
All Officers and Sections in the Department of Legal Affairs
SSA, NIC Cell with the request to upload the above Order on the website of the
Department of Legal Affairs/Office order Folder/e-office portal.
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With the approval of the Competent Authority, the following work is allocated with
immediate effect as under: -

DISTRIBUTION OF WORK IN THE DEPARTMENT OF LEGAL AFFAIRS

1. ADVICE GROUPS

Group
No.
I

F, No. 15/1/2017-Admn.1 G.A)
Government of India

Ministry of Law and Justice

Department of Legal Affairs
#####

OFFICE ORDER NO.18 /2024

Grouping of Officers

Shri R.S. Verma, Additional Secreta:

Niraj Kumar, AddI. LA
Dr. P.K. Behera, Addl.2.

LA (Defence)
3. Shri Japan Babu, Ad(iI.

LA (NCB & DP)
4. Shri Pradeep Kumar

Gangwar, DLA (MHA)
Shri Bhupesh Varma,
DLA (Defence)
Dr. R.S. Shdnet, DLA
(CPWD)
Ms. Renu Pandey, ALA
(APO Defence)

5

6

7

8. Ms. Tyoti Divva, DLA
9. Shri Hemant Kumar,

DLA (Space)
10. Shri B.S. Sharma, AT ,A (IB

& NATGRID)
ll. Smt. Champa Bisht, ALA

(SFIO)
12. Dr. D.V. Rao, Consultant
13. Shri Khushvinder Sharma.

Legal Consultant

Shastri Bhawan, New Delhi

Dated the 22nd January, 2024

Ministries and Subjects Assigned

(1) Subjects:
1. Consdtudonal Administradveand Law

Group-I

3.

2 Conveyancing & Contract Law Group
Consumer Affairs Law Group
Urban Development & Estate Of6ce
Group

6

5 Science & Technology Group
Water Resources
Consumer Affairs

Fiscal
7.

Corporate Law,
Group

and Policy Law

Transport Law and Policy Group

(I1) Ministries:

Consumer Affairs, Food Public&
Distribution

2. Housing and Urban
Directorate of Estates
Defence

Affairs including

3.

JaI Shakd
Corporate Affairs
Law and Justice
Culture

4
5

6

7.

Road Transport and Highways
Ports, Shipping & Waterways

of Development10. Ministry of North
Eastern Region

11. Power
12. Education

13. Health & Family Welfare
14. Ministry of Cooperation
15. Department of Space
16. Home Affairs (including NCB)
17. Petroleum & Natural Gas

q.



18. Steel

19. Information and Broadcasdng
20. Telecommunicadon

21. Parliamentary Affairs
22. External Affairs

23. Ministries/Departments and matters not
otherwise specified

(II1) Conveyancing:

1. All Conveyance matters and issues
involving Interpretadon of Contracts

(N) Parliament Questions:
1. All Parliamentary Matters including

Questions

(V) Miscellaneous:

1.Pending work of erstwhile PMA

11 Dr. Anju Rathi Rana, Additional Secretary

1.

2

3.

4.

5

6

Shri Praveen Srivastava,
Addl. LA (Labour)
Shri Surendra Kumar, DLA

(1) Subjects:
Agriculture Law Group1

2. Labour

Dr. Harinder PaI Singh, 3. Women Empowerment Group
Environment Group
Natural Resources and Environment Law

ALA
Shri Satish Kumar Singh,
ALA

5.

Group
Energy & Resources GroupMs. SweetI, Gulia, YP

Shri Sahendra Pratap Singh,
YP

6.

(I1) Ministries:

1

2
3
4-

5.

Statisdcs & Programme Implementation
MSME

Skill Development & Entrepreneurship
Fisheries, Animal HusbandrY and
Dairyrng
Science& Technology

Biotechnology)
Heavy Industry and Public Enterprises
Environment, Forest & Climate Change

Agriculture & Farmers Welfare
Women and Child Development
Minority Affairs
Textiles

Gncluding

6
7

8
9

10
11
12

13
14
15
16
17
18

Panchayati Raj
Rural Development
AYUSH
Civil Aviation
Mines
Coal
Labour & Em' lloyment



111

IV

Smt. Sunita Anand, Joint Secretary & Legal Adviser

Shri Avnit Singh At:ora,
Director

2. Ms. Haimanti Bhattacharva,
Director

3. Dr. RJR Kasibhatla, Ad(il. LA
4. Shri Sohan Kumar Sharma,

Addl. LA (ED)
5. Shri Neeraj Rawat, DIA
6. Dr. K M. Arya, DLA

(DGFT)
Shri R.K. Choudhary,
DLA (DoP&T)

7

8. Shri Arpit Anant Mishra,
DLA (DFS)

9. Dr. Amit Tyagi, DLA (CBI)
10. Ms. Savita Rani Singhal, ALA
11. Shri Manindra Choudhaty,

AT.A (DoP&T & SSC)
12. Ms Madhulika Upadhyay, Jr.

CGA
13. Shri Birsing Main, Consultant
14. Ms. Vatsala Shukla, YP
15. Shri Kaushlendra Kumar,

Legal Consultant
Shri Asha, Joint Secretary & Legal Adviser

1. Shri Lal Chand Dabaria,
ALA

Tribal Affairs
Earth Sciences

Social Justice & Empowerment
Chemicals & Fertilizers

New and Renewable Energy
Atomic Energy
Post

Food Processing Industry
President’s Secretariat

Nid Ayog
Central Information Commission
Lok Sabha Secretariat

Rajya Sabha Secretariat
Controller and Auditor-General

19.
20

21

22
23

24
25
26
27

28
29
30

31

32.

(1) Subjects:

Ease of Doing Business
Constitutional and Administradve

1

2. Law
Group-II
IT and Cyber Laws Group3.

Service Law Group4

FInance Group
Arbitration Group

5

6.

(I1) Ministries:
Railways1

Finance

Personnel PG & Pension Gncluding CBI)
Staff Selection Commission

Commerce & Industry Gncluding DGFT,
DPIIT)

2
3.

4
5.

IVleitY6

7

8

Union Public Service Commission

Central Vigilance Commission
Cabinet Secretariat
Prime Minister’s Office

9.

10.

National Security Council Secretariat11.

(1) Subjects:

1. Tourism

(1) Ministries:
1. Youth Affairs & Sports
2. Election Commission of India
3. Tourism



2. UNITS

SL No. 1 Sections omcers/Ofacials /Staff
1.

2

3
4.

5

6
7

8
9

10.

Smt. Sunita Anand, JS&LA

Shri Rajeev Kumar, DS
Shri V. S. Chauhan. US

Shri Anit Shishir Kerketta, SO
Ms. KaI:una Barad. ASO
Shri Maneesh Kumar Mishra, ASO
Shri Taishankar Mishr:a, Consultant

Shri Satish Kumar Prajapati, Court Clerk
Shri Bhupender Verma, Court Clerk
Ms. Poonam-1, DEC)

2 1.

2
3.

4.

Smt. Sunita Anand, JS&LA
Shri Rajeev Kumar, DS
Shri V. S. Chauhan. US

Shri Ishant Gupta, SO

3. Admn. II (LA) & Modernization
Section

1.

2
3

4
5

6
7

8.

9

10
11

12.

Shri Dhruva Kumar Singh, CCA
Shri S. K. Makkar, DS
Shri Amit Kumar, US
Shri Pawan Kumar Sharma, SO

Shri Vikas Kumar, ASO
Shri Dushant, ASO
Shri J\man, Court Clerk
Shri Arjun Singh Aswal, Court Clerk
Shri Dilip Kumar, Court Clerk
Shri N.P. Singh Mewati, Consultant
Shri Sohan Singh, DEC)
Shri Rahul, CCTV, VC In–charge

4 1.

2
3

4
5
6

7
8
9.

Shri R.S Verma, AS
Shri Umashankar Thakur. Director
Shri Niranjan Nayak, US
Shri Ajay Kumar, SO
Shri Geet Verma, ASC)
Shri Ramesh Kairamkonda, ASO
Shri Sagar Al:ora, ASO
Shri Tanish Jindal, YP
Shri Karan, DEC)

5 1.

2

3

4

5

6

7

8

9

10-

Shri Dhruva Kumar Singh, CCA
Shri S.K. Makkar, DS

Shri Jyoti Swaroop Asthma, US
Ms. Preeti Wadhwa, SO

Shri JXIOk, SO

Ms. Pallavi Singh, ASO
Ms. Gadma Bagoria, ASO
Shri Yadvendra Pratap Singh, ASC)
Shri A)rush Mishra, ASO
Ms. Poonam–II, DEC)

( 1. Shri Dhl:uva Kumar Singh, CCA
2. Shri Prateek Kumar Tiwari, AIA.



(Branch Officer Advice A, B & C)
Shri Ukshi Nand Negi, Assistant (Legal)

Ms. Deepika P£iyadarshni, Assistant

3.

4

5

6

7

8

9

10
11

(Legal)
Shri Umesh Saini, Assistant (Legal)

Ms. Pragya Sambhavi, YP
Ms, Sunita, Court Clerk
Ms. Pdyanka Sharma, DEC)
sha Hemraj, DEO
Shri Amit Kumar, DEC)
Shri Rahul, DEO

7. ADR Cell - Arbitration (including
IIAC) & International Arbitration

1.

2

3

4.

5

6

7

8

9

10
11

Shri Dhl:uva Kumar Singh, CCA
Dr. RJR Kasibhatla, A(idl. LA
Ms. Haimanti Bhattacharya, Director
Mr. Avnit Singh Arora, Director
Shri Kuldeep Mendiratta, US
Shri Milind Mujumdar, US
SO - Vacant
Shri Kapil Yadav, Assistant (Legal)
Shri Narender Sharma, Court Clerk
Ms. Shivani Meena, YP

Shri Satya Narayan Mukhiya, DEO

/
1.

2

3

4
5

6

7

8

9

10.

Smt. Sunita Anand, JS&LA
Ms. Haimanti Bhattacharya, Director
Shri Avnit Singh Arora, Director
Shri Kuldeep Mendiratta, US
Shri Milind Mujumdar, US
SO - Vacant

Shri Kapil Yadav, Assistant GLcgal)
Shri Narender Sharma, Court Clerk
Ms. Shivani Meena, YP

Shri Satya Narayan Mukhiya, DEC)

1.

2

3

4
5

6

7

8

9.

Shri Dhruva Kumar Singh, CCA
Shri Kuldeep Mendiratta, US
Ms. Vandana Sharma. SO
Shri Rakesh Sharma, ASO

Ms. Neena Gupta, ASO
Shri S. Dhanaraj, ASO
Shri Prakash (:hander. ASO

Shri Suresh Kumar Jangir, Court Clerk
Shri Janardan MaIlto, Court Clerk

1 1.

2
3.

4

5.

Dr. Anju Rathi Rana, AS
Shri S.K. IVlakkar. DS
Shri V. S. Chauhan, US
Shri Alok, SO
Shri Prince Sharma, DEO

e 1.

2

3

4

Shri R.S Verma, AS
Shri Kuldeep Mendiratta, US
Shri Dinesh, Court Clerk
Shi Ajay, JSA



5. Shri Ayush Kumar, DEO
6. Shri Manoj Kumar, DEC)
7. Shri Rohit, DEO

12. 1 Facilitation Centre 1. Shri R.S Verma, AS
2. Shri Pawan Kumar Sharma, SO

I 1.

2

3.

Shri R.S Verma, AS (Rajbhasha
Adhikari)
Shri Sanjay Kumar, AD (OL)
Shri Shamsher Singh, AD (OL)

t 1.

2

3.

4-

5

6.

Shri R.S Verma, AS

Smt. ShwetaJaiswal, ALA
Shri Raghvendra Mishra,
Superintendent (Legal)
Ms. Mama Pandey, Superintendent
(Legal)

Shri Vishwajeet, YP
Ms. KatrIna Gupta, DEO

t
India

1. Shri Dhruva Kumar Singh, CCA
2. Ms. Mama Pandey, Superintendent

&'g,1)

1.

2

3

4
5.

6

7

8

9

10

11

12

13

14
15

16.
17

18

19

20.
21

22

Smt. Sunita Anand, JS&LA
Ms. Haimanti Bhattacharva, Director

Shri Jaspal Singh Dhanju , DLA
Shri Prateek Kumar Tiwari, ALA
Shri Kumar Gaurva, SO

Ms. Shweta Kamboj, SO
Shri Sudarshan Lamba, Jr. CGA
Shri Yogesh Vats, Jr.CGA
Shri Gaurav Verma, ASO
Shri Nand Kishore Shah, ASO
Shi Prateek Pandya, Assistant (Legal)

Shri Akash, Assistant (Legal)
Shrijaishankar Mishra, Consultant
Ms. Eukd Garg, YP
Shri Varun Garg, YP
Shri Sanjay Rohilla, Sr. Court Clerk
Shri Nirmal Das, Court Clerk
Shrijitendrn Kumar, DEC)
Shri Sachin Singh, DEO
Shri Deepak Kaushik, DEC)
Shri Shivank Jain, DEO
Shri Saurabh, DEO

1 1. Smt. Sunita Anand, Js&m
2. Ms. Haimand Bhattacharya, Director
3. Shri Yogesh Vats,Jr.CGA

) 1. Shri Avnit Singh Arora, Director
2. Shri Debiit Sarkar. Librarian



3.

4.

5.

6
7.

Shri Anshul, LIA
Ms. Bhawna, LIA
Shri Vinav, Library Attendant
Shri Ar\rind, Library Attendant
Shri Devender, Library Attendant

19. 1 IT (Cyber Cell, LIMBS, & NIC) 1.

2
3.

4
5.

Ms. Haimand Bhattacharya, Director
Shri S.K. Makkar, DS (HOD)
Shri J.S. Asthma, US
Shri Saurav Chaudhary, SO
Ms. Monika Kaushik, Sr. Software
Trainer

Shri Himanshu Sarawsat, Sr. Software6.

7

8

9.

10.

11

12
13

14.

Trainer
Shri Rahul Kumar, Sr. Software Trainer
Shri Ravi Kumar, Sr. Software Trainer
Shri Gautam Kr. Mukhiya, Sr. Software
Trainer
Shri Ravi Kumar Dubey, Sr. Software
Trainer

Ms. Divya, YP
Ms. Hitika Dutta, YP
Shri Anshuman Tiwari, YP
Shri Sumit Kumar, Cyber Security
Analyst

o 1.

2
3

4
5.

6.

7

8.

Shri Dhruva Kumar Singh, CCA
Shri Umashankar Thakur, Director
Shri Nhlind Mujumdm, US
SO - Vacant

Ms. Garima Bagoria, ASO (Additional
Charge)
Shri Sagar Arc)ra, ASO (Addidonal
Charge)
Shri Rohit, Court Clerk
Shri Sadsh Kumar Prajapati, Court
Clerk (Additional Charge)

t 1. Shri Dhruva Kumar Singh, CCA
2. Shri Amit Kumar, US

a 1.

2

3

4.

Shri R.S Verma, AS
Shri Umashankar Thakur, Director
Shri Milind Mujumdar, US
SO – Vacant

1.
2

3

4

5

6

7

8

9

Smt. Sunita Anand, JS&LA
Shri Mohd. Muqeem, AddI. LA
Shri Rakesh Kumar Khati, ALA
Ms. Avnika Jindal, Assistant (Legal)
Ms. AId Pandey, Assistant (Legal)
Shri Rajyavardhan, Assistant (Legal)

Shri Raj Kumar, Sr. Court Clerk
Shri Dharmendra, Court Clerk
Ms, Babli Kathait, DEO



10. Shri Rajnish Dutt Rand, DEO
ll. Ms. Namrata, DEO
12. Shri Sadsh Kumar, Consultant

24. 1 Lidgadon (CAT) Section 1. Smt. Sunita Anand, JS&LA
2. Shri Mc)hd. Muqeem, Addl. LA
3. Shri Ram Naresh Kashya, Court Clerk

Litigation (LC) Section 1.

2.

3.

4

5

6.

Smt. Sunita Anand, JS&L'\
Shri S.K. Tiwari. ALA

Smt. Prerna, AIA

Sha Ravi Kumar, Assistant (Legal)

Ms. Sonalika Dash, DEC)
Ms. Smrid Malhotra, DEO

o 1.
2

3.

Shri Ashutosh Mishra, JS & LA
Shri Rajeev Kumar, DS
Shri Arpit Anant Mishra, DLA
(Additional Charge)

Shri Radhe Shyam Singh, US
Shri Muneswara Rao Lakka, SO

4
5

6
7

8

9
10

11

12

13

14
15

16

17
18.
19

20.

21 .

sha Inderjeet Singh, Assistant Legal)

Ms. Jaishd Raj Soni, LRA
Shri Jitender Sharma, DEO
Ms. R. Vijayalakshmi, DEO
Ms. Anjali Pal, DEC)
Ms. Monika, DEO
Shri Balbir, DEO
Shri Keshav. DEO
Shri Sachin Kumar, DEO
Shri Manish Sharma, DEO
Shri Sunil Kumar, DEO
Shri Nishant Tomar, DEC)
Shri Rohit Kumar, DEO
Shri ,\man. DEO
Shri Sunny Kumar, DEO
Shri Dinesh Kumar, DEO

t 1.

2

3

4
5

6

7.

Shri R.S Verma. AS
Shri S.K. Makkar, DS

Shri Kuldeep Mendiratta, US
Shri Saurav Chaudhary, SO

Ms. Shweta Negi, Court Clerk
Ms. Shabnam Praveen. DEO
Ms. Teena, DEO

All Addl.LAs/DLAs /ALAs as mentioned
below shall act as PG Officers:-

8. Shri Niraj Kumar, Ad(iI. LA
9. Sha Neeraj Rawat, DLA
10. Dr. Amit Tyagi, DLA
11. Shri Pradeep Kumar Gangwar, DLA



12. Shri Surendra Kumar, DLA

13. Ms. Jyoti Divya, DLA

14. Dr. Harinder Pal Singh, ALA
15. Smt. Savita Rani Singal, ALA
16. Shri LaI Chand Dabaria, AIA

17. Shri Satish Kumar Singh, AT, A

28. 1 RTI Cell 1.

2

3

4
5

6.

Smt. Sunita Anand, JS&LA (Appellate
Authority)
Ms. Jyoti Divya, DLA
Ms. Vandana Sharma, SO
Ms. Kunda Labta, ASO
Ms. Shalu Thapa, DEO
Ms. Kirti Al:ora, DEO

e 1.
2

3

4
5

6
7
8

9.

Shri R. S. Verma. AS

Dr. Anju Rathi Rana, AS
Smt Sunita Anand, JS&LA
Dr RJR Kasibhatla,Addl. I;\
Shri Avnit Singh Arora, Director
Ms. Haimanti Bhattacharya, Director
Sh Arpit Anant IVhshra, DIA
Sh Kuldeep Mendiratta, US
Ms Madhulika Upadhyay, Jr. CGA

1. Smt. Sunita Anand, JS&LA
2. Shri Neeraj Rawat, DLA
3. Smt. Savita Rani Singhal, ALA

1

Section
1. Dr. R. J. R. Kasibhatla, Ad(iI. LA
2. Shi Avnit Singh Aron, Director
3. Ms. Haimanti Bhattacharya, Director

c

Annual Report
1. Shri Avnit Singh Al:ora, Director
2. Ms. Haimanti Bhattacharya, Director

o 1.

2
3

4
5.

6.

Smt. Sunita Anand, JS&LA
Ms. Haimanti Bhattacharya, Director
Shri Rajeev Kumar, DS
Shri Jyoti Swaroop Asthana, US
Shri Amlan Majumdar (Ex Director
External Services), Consultant
Shri Saurav Chaudhary, SO

BRANCH SECRETARIATS

Mumbai 1. Shri M.C. Prustv, A(idl. GA
2. Shri S.K. Ramanna, ALA
1. Shri A.A. Ansari. Sr. GA
2. Dr. Sub luo Jyoti Mukerjee, DLA
1. Shri T.P. Dubev, DLA

mSudarshana K, Add. GA
2. B. Nan(ia Kumar. ALA

Kolkata

Chennai

Bengaluru



2. Shri Neeraj Rawat, DIA in addition to his other duties will also be the Protocol Officer
of this Department including office of Hon’ble Minister of State G/C) for Law &jusdce

3. All Group Heads, Unit Heads and Branch Secretariat Heads shall submit their monthly
performance reports to the Law Secretary by 5th of every month on the following deliverables:-

(1)

(ii)

(iii)

(i„)
(V)

(Vl)

(vii)
(„iii)
(i*)
(X)

(Xl)

E:-Samiksha Updation;
Website Updation;

Review/weeding out and archiving of files;

Capacity building of officers of the Group and utilization of IGOT services;

Disposal of Parliamentary assurances;

Timely disposal of RTI;
Disposal of public grievances;

Submission of background papers of all important matters dealt;

Disposal ofVIP/PMO references;

Idend£ication and disposal of obsolete office items and;

Preparation of activity details for compilation of Annual Report.

q.-#**
(’V. S. Chauhan)

Under Secretary to the Govt. of India
Tele No: 011-23383634

Copy to: -

1

2

3.

4.

5

All Group Heads

PS to Hon’ble MoS G/C) L&J/PSO to Law Secretary

PPS/Sr. PPS/PSO to Ad(iI. Secretaries/JS&LAs/Sr. Adviser/CCA
All Officers & Sections in the Department of Legal Affairs

SSA, NIC Cell with the request to upload the above Order on the website of the
Department of Legal Affairs/Oface order Folder/e-office portal.



No.34/2/2016-Vig.
Government of India

Ministry of Law & Justice
Department of Legal Affairs

Vigilance Unit
####

Shastri Bhawan. New Delhi,

Dated 12th January, 2024
OFFICE MEMORANDUM

Subject: Appointment of Chief Vigilance Officer in the Ministry of Law & Justice
(Department of Legal Affairs & Legislative Department) on short term basis – reg.

+++R

The undersigned is directed to say that the Competent Authority in the Ministry of Law &
Justice has approved Smt. Sunita Anand, Joint Secretary & Legal Adviser, Department of Legal
Affairs to work as the Chief Vigilance Officer on short term basis in the Ministry of Law & Justice
(Department of Legal Affairs and Legislative Department) initially for a period of three months
w.e.f. 12.01.2024 or till the appointment of new Chief Vigilance Officer on regular basis, or until
further orders, whichever is the earliest.

2. All communications pertaining to Vigilance matters intended for the Ministry of Law &
Justice may accordingly be addressed to Smt. Sunita Anand, Joint Secretary & Legal Adviser. Her
office and residential address and telephone numbers are as under:

Office :esidence

Fo i No. 422-ACA), ' A’ Wing, 4th Floor, No.D-5, Tower- 13, Type-V Qtrs, Kidwai Naga
Shastri Bhawan, Dr. Rajendra Prasad Marg,I(East), New Delht 110 067

ew Delhi-1 10 001
el.No.01 1-2338 1773

{ . LA,,\ "
(Varun Singh Chauhan)

Under Secretary to the Govt. of India
Tel 2338 3634

To,

1. All Ministries/Departments of the Government of India
2. Central Vigilance Commission, Satarkta Bhawan, GPO Complex, INA, New Delhi. A

proposal for appointment of a CVO as per extant procedure will be sent in due course for
consideration of the CVC.

3. Central Bureau of Investigation, CGO Complex, Lodhi Road, New Delhi.
4. Secretary, Union Public Service Commission, Dholpur House, New Delhi
5. Shri Sunita Anand, Joint Secretary & Legal Adviser & CVO, Department of Legal Affairs,

New Delhi.

PS to Hon’ble MoS (I/C) L&J /PPS to LS/PPS to AS(RSV)/ PPS to AS(Dr. ARR)/PPS to
JS&LA(SA)/ PPS to JS&LA(AM)/ PPS to CCA (DKS)

7. PPS to Secretary, Legislative Department
8. The President, ITAT, Mumbai
9. The Registrar, ITAT, New Delhi / Registrar, ATFE, New Delhi

11. Sr. Technical Director, NIC, Department of Legal Affairs with a request to upload the above
order in the website of this Department

12. All Officers/Sections of the Dept. of Legal Affairs/ Legislative Department

10. Under Secretary, Law Commission / NALSA

13. Service Book/ Personal file of the Officer / Office Order folder

6



F. No. 15/1/2017-Admn.1 (IA)
Government of India

Ministry of Law and Justice
Department of Legal Affairs

#####

Shasta Bhawan, New Delhi
Dated the \ojanuary, 2024

OFFICE ORDER NO. 1 O/2024

Consequent upon the approval of the competent authority, the following arrangement of
Link Officers is made with immediate effect:

Name of the Officer

Shri R.S. Verma, AS

Dr. Anju Rathi Rana, AS

Shri Ashutosh Mishra, JS&LA

Smt. Sunita Anand, JS&IA

Shri D.K. Singh, CCA

Name of the Link Of6cer

Dr. Anju Rathi Rana, AS

Shri R.S. Verma, AS

Smt. Sunita Anand, JS&LA

Shri D.K. Singh, CCA

Smt. Sunita Anand, JS&LA

u. Wh„"
(V. S. Chauhan)

Under Secretary to the Govt. of India
Tele No: 011-23383634

Copy to: -

1.

2
3

4.

5

All Group Heads

PS to Hon’ble MSLJ (I/C) /PPS to Law Secretary

PPS/Sr. PPS/PSO to Addl. Secretaries/JS&T , As/CCA

All Officers & Sections in the Department of Legal Affairs

SSA, NIC Cell with the request to upload the above Order on

Department of Legal Affairs/Office order Folder/e-office portal.

the website of the



With the approval of the Competent Authority, the following work is allocated with
immediate effect as under:-

DISTRIBUTION OF WORK IN THE DEPARTMENT OF LEGAL AFFAIRS

1. ADVICE GROUPS

Group
No.
I

F. No. 15/1/2017-Ad:mn.1 U)
Government of India

Ministry of Law and Justice
Department of Legal Affairs

#####

OFFICE ORDERNO. 9/2024

Grouping of Officers Ministries and Subjects Assigned

Shri R.S. Verma, Additional Secreta:

Niraj Kumar, /\ddI. LA1

2. Dr. P.K. Behera, Addl.
LA (Defence)

3. Shri Japan Babu, Addl.
LA (NCB & DP)

4. Shri Pradeep Kumar
Gangwar, DLA (MHA)

5. Shri Bhupesh Varma,
DLA (Defence)

6. Dr. R.S. Shrinet, DLA
(CPWD)
Ms. Renu Pan(ley, ALA7

(APO Defence)
8. Ms.JyodDivya, DU
9. Shri Hemant Kumar,

DLA (Space)
10. Shri B.S. Sharma, AT .A (IB

& NATGRID)
11. Smt. Champa Bisht, ALA

(SFIO)
12. Dr. D.V. Rao, Consultant
13. Shri Khushvinder Sharma

Legal Consultant
I

Shasta Bhawan, New Delhi

Dated the 10th January, 2024

)

1. Consdtudonal and Administrative Law

Group-I
Conveyancing & Contract Law Group
Consumer Affairs Law Group
Urban Development & Estate

2

3.

Office4.

Group
Science & Technology Group
Water Resources
Consumer Affairs

5.

6

7-

Fiscal and Policy8. Corporate Law,
Group

Law

Transport Law and Policy Group9.

(I1) Ministries:

FoodAffairs,Consumer
Distribution

Public&

Urban Affairsand2. includingHousing
Directorate of Estates
Defence

JaI Shakd

3.

4
5
6

Corporate Affairs
Law and Justice
Culture7.

8. Road Transport and Highways
9. Ports, Shipping & Waterways
10. Ministry of Development

Eastern Region

of North

11. Power
12. Education

13. Health & Family Welfare
14. Ministry of Cooperation
15. Department of Space
16. Home Affairs (including NCB)
17. Petroleum & Natural Gas

. W\"a



18. Steel

19. Information and Broadcasting
20. Telecommunication
21. Parliamentary Affairs
22. External Affairs

23. Ministries/Departments and matters not
otherwise specified

(II1) Conveyancing:

1. All Conveyance matters and issues

involving Interpretation of Contracts

(N) Parliament Questions:
1. All Parliamentary Matters including

Questlons

(V) Miscellaneous:

1.Pending work of erstwhile PMA

11 Dr. Anju Rathi Rana, Additional Secretary

1.

2
3.

4.

5

6

Shri Praveen Srivastava,
Addl. LA (Labour)
Shri Surendra Kumar, DLA
Dr. I-Iadnder PaI Singh,
ALA
Shri Sadsh Kumar Singh,
ALI\
Ms. Sweetv Gulia, YP

Shri Sahendlra Pratap Singh,
YP

(1) Subjects:
1. Agriculture Law Group
2. Labour

3. Women Empowerment Group
4. Environment Group

Natural Resources and Environment Law

Group
Energy & Resources Group

5

6

(I1) Ministries:

1

2
3

4.

Statistics & Programme Implementadon
MSME

Skill Development & Entrepreneurship
Fisheries, Animal Husbandry and
Dauying
Science& Technology

Biotechnology)
Heavy Industry and Public Enterprises
Environment, Forest & Climate Change
Agriculture & Farmers Welfare
Women and Child Development
MinoritY Affairs
Textiles

Panchayati Raj
Rural Development
AYUSH
Civil Aviation
Mines
Coal
Labour & Employment

5- ancluding

6

7

8

9

10

11

12
13

14
15

16
17

18



111

rv

Smt. Sunita Anand, Joint Secretary & Legal Adviser

Shri A\Init Singh Al:ora,
Director
Ms. Haimanti Bhattacharya,
Director

Dr. ltJR Kasibhatla, Ad(il. LA
Shri Sohan Kumar Sharma,
Addl. LA (ED)
Shri Neeraj Rawat, DIA
Dr. K M. Awa, DLA
(DGFT)
Shri R.K. Choudhary,
DLA (DoP&T)
Shri Arpit Anant Mishra,
DLA (DFS)
Dr. Amit Tyagi, DLA (CBI)

8

9

10. Ms. Savita Rani Singhal, ALA
11. Shri Manindra Choudhary,

AT IA (DoP&T & SSC)
12. Ms Madhulika Upadhyay, Jr.

CGA

13. Shri Birsing MajId, Consultant
14. Ms. Vatsala Shukla, YP

15. Shri Kaushlendra Kumar.
Legal Consultant

Shri Asha, Joint Secretary & Legal Adviser

1. Shri Lal Chand Dabaria,
ALA

Tribal Affairs
Earth Sciences

Social Justice & Empowerment
Chemicals & Fertilizers

New and Renewable Energy
Atomic Energy
Post

Food Processing Industry
President’s Secretariat

Niti Ayog
Central Information Commission
Lok Sabha Secretariat

Rajya Sabha Secretariat
Controller and Auditor-General

19.
20

21

22
23

24
25
26

27
28
29

30.
31

32.

(1) Subjects:

Ease of Doing Business
Constitutional and Administrative Law

Group-II
IT and Cyber Laws Group3.

Service Law Group
Finance Group
Arbitration Group6.

(I1) Ministries:
Railways
Finance2

Personnel PG & Pension (Including CBI)
Staff Selection Commission

Commerce & Industry Gncluding DGFT,

3.

4

5.

DPIIT)
MeitY
Union Public Service Commission

Central Vigilance Commission
Cabinet Secretariat
Prime Minister’s Office

6.

7.

8-

9.

10.

National Security Council Secretariat11.

(1) Subjects:

1. Tourism

(1) Ministries:
1. Youth Affairs & Sports
2. Election Commission of India
3. Tourism

. @(;\aS



2. UNITS

no Sections
i

Officers / Officials/Staff
Smt. Sunita Anand, JS&LA
Shri Rajeev Kumar, DS
Shri V. S. Chauhan, US
Shri AMt Shishir Kerketta. SO
Ms. Karuna Barad. ASO
Shri Maneesh Kumar Mishra, ASO
Shri Jaishankar Mishra, Consultant
Shri Sadsh Kumar Prajapati, Court Clerk
Shri Bhupender Verma, Court Clerk
Ms. Poonam-I, DEC)

1.

2
3

4.
5

6.

7

8

9

10.

2 1.

2

3
4.

Smt. Sunita Anand, JS&U
Shri Rajeev Kumar, DS
Shri V. S. Chauhan, US
Shri Ishant Gupta, SO

3. Admn, II (LA) & Modernization
Section

1.

2
3
4
5

6

7

8

9

10.
11.

Shri Dhl:uva Kumar Singh, CCA
Shri S. K. Makkar, DS
Shri Amit Kumar. US

Shri Pawan Kumar Sharma, SO
Shri Vikas Kumar, ASO
Shri Dushant, ASO
Shri J\man, Court Clerk
Shri Arjun Singh Aswal, Court Clerk
Shri DRip Kumar, Court Clerk
Shri N.P. Singh Mewati, Consultant
Shri Sohan Singh, DEO

4 1.

2

3
4.

5.

6

7
8

9.

Shri R.S Verma. AS

Shri Umashankar ’Fhakur, Director
Shri Niranjan Nayak, US

Shri Ajay Kumar, SO
Shri Geet Verma, ASO
Shri Ramesh Kairamkonda, ASO
Shri Sagar Arora, ASO
Shri Tanish Jindal, YP
Shri Karan, DEO

\
1.

2
3

4
5

6

7
8
9

10

Shri Dhruva Kumar Singh, CCA
Shri S.K. Makkar, DS

Shri Jyoti Swaroop Astllana, US
Ms. Preeti Wadhwa. SO
Shri Alok, SO

Ms. Pallavi Singh, ASO
Ms. Garima Bagoria, ASO
Shri Yadvendra Pratap Singh, ASC)
Shri Ayush Nhshra, ASO
Ms. Poonam-II, DEO

( 1, Shri Dhruva Kumar Singh, CCA
2. Shri Prateek Kumar Tiwari, AT, A,

ranch Officer Advice A, B & C

I. $(p .\a



I .$6,\,A

3.

4.

5

6

7
8

9

10

11.

Shri Ukshi Nand Negi, Assistant (Legal)
Ms. Deepika Priyadarshni, Assistant
(b'g*1)
Shri Umesh Saini, Assistant (Legal)
Ms. Pragya Sambhavi, YP
Ms. Sunita, Court Clerk
Ms. Priyanka Sharma, DEC)
Shri Hemraj, DEO
Shri Amit Kumar, DEO
Shri Rahul, DEO

7. ADR Cell - Arbitration &

International Arbitration
1.

2
3

4
5

6.

Shri Dhruva Kumar Singh, CCA
Dr. RJR Kasibhatla, AddI. LA
Ms. Haimanti Bhattacharya, Director
Mr. Avnit Singh Arora, Director
Shri Hemant Kumar, DLA
Shri Pradeep Kumar Gangwar, DLA

e 1-

2
3
4
5

6

7

8

9

10.

Smt. Sunita Anand, JS&LA
Ms. Haimanti Bhattacharya, Director
Shri A\Init Singh Arora, Director
Shri Kuldeep Mendiratta, US

Shri Milind Mujumdar, US
Shri Yogesh Saini, SO
Shri Kapil Yadav, Assistant (Legal)
Shri Narender Sharma, Court Clerk
Ms. Shivani Meena, YP

Shri Satya Narayan Mukhiya, DEO

1.

2
3

4

5

6

7

8.
9.

Shri Dhruva Kumar Singh, CCA
Shri Kuldeep Mendiratta, US
Ms. Vandana Sharma, SO
Shri Rakesh Sharma, ASO

Ms. Neena Gupta, ASO
Shri S, Dhanaraj, ASO
Shri Prakash Chander, ASC)

Shri Suresh Kumar Jangr, Court Clerk
Shri Janardan Mahto, Court Clerk

l 1.

2

3

4.

5.

Dr. Anju Rathi Rana, AS
Shri S.K. Makkar, DS
Shri V. S. Chauhan. US
Shri 1\lok, SO

Shri Prince Sharma, DEC)

e 1.

2

3

4
5

6

7.

Shri R.S Verma, AS

Shri Kuldeep Mendiratta, US
Shri Dinesh, Court Clerk
Shri Ajay, JSA
Shri A}rush Kumar, DEO
Shri Manoj Kumar, DEO
Shri Rohit, DEO

a 1. Shri R.S Verma, AS
2. Shri Pawan Kumar Sharma, SO



-. A \\bA

13. 1 Hindi Section 1.

2
3.

Shri R.S Verma, AS (Rajbhasha

Adhikari)
Shri Sanjay Kumar, AD (OL)
Shri Shamsher Singh, AD (OL)

t 1.

2

3.

4.

5

6.

Shri R.S Verma, AS

Smt. Shweta Jaiswal, AT, A

Shri Raghvendra IVhshr:a,

Superintendent (Legal)
Ms. Mama Pandey, Superintendent
(+'g*1)
Shri Vishwajeet, YP
Ms. Kamna Gupta, DEO

t
India

1. Shri Dhl:uva Kumar Singh, CCA
2. Ms. Mama Pandey, Superintendent

P'g,1)

1.

2

3

4
5

6
7

8
9

10
11

12

Smt. Sunita Anand, JS&LA
Ms. Haimanti Bhattacharya, Director
Shri Jaspal Singh Dhanju , DLA
Shri Prateek Kumar Tiwari. ALA
Shri Kumar Gaurva, SO

Ms. Shweta Kamboj, SO
Shri Sudarshan Lamba, Jr. CGA
Shri Yogesh Vats,Jr.CGA
Shri Gaurav Verma. ASO
Shri IHand Kishore Shah, ASO
Shri Prateek Pandya, Assistant (Legal)
Shri Akash, Assistant (Legal)

13
14
15
16

17
18
19
20
21

22.

Shri Taishankar IYlishra. Consultant
Ms. Eukti Garg, YP
Shri Varun Garg, YP
Shri Sanjay Rohilla, Sr. Court Clerk
Shri Nirmal Das. Court Clerk

Shri Jitendra Kumar, DEO
Shri Sachin Smgh, DEO
Shri Deepak Kaushik, DEO
Shri Shivank Jain, DEO
Shri Saurabh, DEO

1 1. Smt. Sunita Anand, Js&m
2. Ms. Haimanti Bhattacharya, Director
3. Shri Yogesh Vats, Jr.CGA

1.

2

3

4
5
6
7

Shri Avnit Singh Arora, Director
Shri Debjit Sarkar, Librarian
Sha Anshul, LIA
Ms. Bhawna, LIA
Shri Vinay, Library Attendant
Shri Arvind, Library Attendant
Shri Devender, Library Attendant



q.$.\„

19. 1 LIMBS & IT Management &
NIC

1.

2

3
4.

Ms. Haimanti Bhattacharya, Director
Shri S.K. Makkar, DS
Shri J.S. Asthma, US
Shri Saurav Chaudhary, SO

o 1.

2
3
4

5.

6.

7

8.

Shri Dhruva Kumar Singh, CCA
Shri Umashankar Thakur. Director
Shri Milind Mujumdar, US
Shri Yogesh Saini, SO
Ms. Gadma Bagoda, ASO (Addidonal
Charge)
Shri Sagar Aron, ASO (Additional
Charge)
Shri Rohit. Court Clerk

Shri Satish Kumar Pra}apati, Court
Clerk (Additional Charge)

t 1. Shri Dhruva Kumar Singh, CCA
2. Shri Amit Kumar, US

a 1.

2

3

4.

Shri R.S Verma. AS
Shri Umashankar Thakur, Director
Shri Milind Mujumdar, US

Shri Yogesh Saini, SO

1.

2

3

4

5

6

7

8

9
10

11

12

Smt. Sunita Anand, JS&LA
Shri Mohd. Muqeem, J\ddI. LA
Shri Rakesh Kumar Khad, AT , A

Ms. Avnika Jindal, Assistant (Legal)
Ms. Ard Pan(ley, Assistant (Legal)
Shri Rajyavardhan, Assistant (Legal)
Sha Raj Kumar, Sr. Court Clerk
Shri Dharmendra, Court Clerk
Ms. Babli Kathait, DEO
Shri Rajnish Dutt Raturi, DF.O
Ms. Namrata. DEO
Shri Sadsh Kumar, Consultant

1. Smt. Sunita Anand, JS&LA
2. Shri Mc)hd. Muqeem, A(Idl. IA
3. Shri Ram Naresh Kashya, Court Clerk

1.

2.

3.

4

5

6.

Smt. Sunita Anand, JS&LA
Shri S.K. Tiwari, ALA
Smt. Prerna, ALA

Shri Ravi Kumar, Assistant G,egal)
Ms. Sonalika Dash, DEO

Ms. Smrid Malhotra, DEO

t 1.

2.

3.

4

Shri Ashutosh Mishra, JS & LA
Shri Rajeev Kumar, DS
Shri Arpit Anant Mishra, DIA
(Additional Charge)
Shri Radhe Shvam Singh. US



q. A„„

5.

6
7

8.

9
10

11

12

13

14
15

16

17

18

19

20
21.

Shri Muneswara Rao Lakka, SO

Shri Inderjeet Singh, Assistant (Legal)

Ms.Jaishd Raj Soni, LRA
Shri Jitender Sharma, DEO
Ms. R. Vijayalakshmi, DEC)
Ms. Anjali Pal, DEO
Ms. Monika, DEO
Shri Balbir, DEO
Shri Keshav, DEO
Shri Sachin Kumar, DEO
Shri Manish Sharma, DEO
Shri Sunil Kumar, DEC)
Shri Nishant Tomar. DEO
Shri Rohit Kumar, DEO
Shri Aman, DEO
Shri SunnY Kumar, DEO
Shri Dinesh Kumar, DEO

27. 1 Public Grievance 1.

2

3

4

5

6.

Shri R.S Verma, AS

Shri Kuldeep Mendiratta, US
Shri Saurav Chaudhary, SO

Ms. Shweta Negi, Court Clerk
Ms. Shabnam Praveen. DEC)
Ms. Teena, DEO

All Addl.LAs/DLAs/ALAs as mentioned
below shall act as PG Officers:-

7.

8

9

10.

11

12.

13

14.

15

16

Shri Niraj Kumar, A(idl. LA
Shri Neeraj Rawat, DLA

Dr. Amit Tyagi, DLA
Shri Pradeep Kumar Gangsvar, DLA
Shri Surendra Kumar, DLA

Ms. Jyoti Divya, DLA

Dr. Harinder PaI Singh, ALA
Smt. Savita Rani Singal, AT, A
Shri Lal Chand Dabaria, ALA

Shri Satish Kumar Singh, ALA

e 1.

2

3
4
5

6.

Smt. Sunita Anand, JS&IA (Appellate
Authority)
Ms. Jyoti Divya, DU
Ms. Vandana Sharma, SO
Ms. Kun(la Lalita. ASO
Ms. Shalu Thapa, DEO
Ms. Kid Al:ora, DEC)

1.

2

3

4

5

6

7

Shri R. S. Verma, AS

Dr. Anju Rathi Rana, AS
Smt Sunita Anand, JS&IA
Dr ltJR Kasibhatla,Addl. LA
Shri Avnit Singh Arora, Director
Ms. Hairnanti Bhattacharva, Director
Sh ArDit Anant Mishra, DLA



8. Sh Kuldeep Mendiratta, US
9. Ms Madhulika Upadhyay, Jr. CGA

30. 1 Drafting Section 1. Smt Sunita Anand, JS&LA
2. Shri Neeraj Rawat, DLA
3. Smt. Savita Rani Singhal, ALA

r
Section

1. Dr. R. J. R. Kasibhatla, ,AddI. U
2. Shri Avnit Singh Arora, Director
3. Ms. Haimanti Bhattacharya, Director

o

Annual Report
1. Shri Avnit Singh Arora, Director
2. Ms. Haimanti Bhattacharya, Director

o 1-

2
3
4
5.

6.

Smt. Sunita Anand, JS&LA
Ms. Haimanti Bhattacharya, Director
Shri Rajeev Kumar, DS
Shri Jyoti Swaroop Asthana, US
Shri Amlan Majumdar (Ex Director
External Services), Consultant
Shri Saurav Chaudhary, SO

C 1-

2

3
4
5
6.

Ms. Haimanti Bhattacharya, Director
Shri Jyoti Swaroop Asthma, US
Shri Kumar Gaurva. SO

Ms. DivIra, YP
Ms. Hidka Dutta, YP
Shri Anshuman Tiwari, YP

BRANCH SECRETARIATS

Mumbai Shri M.C. Prusty, Ad(iI. GA
Shri S.K. Ramanna, ALA2.

Kolkata Shri A.A. Ansari, Sr. GA
Dr. Subhro Tyoti Mukel2 ee, DLA

Chennai

Bengaluru

1. Shri J.P. Dubev. DIA

2.
mSudarshana K, Add. GA
B. Nanda Kumar, ALA

2. Shri Neeraj Rawat, DLA in addidon to his other dudes will also be the Protocol Officer
of this Department including office of Hon’ble Minister of State G/C) for Law & Justice

3. All Group Heads, Unit Heads and Branch Secretariat Heads shall submit their monthly
performance reports to the Law Secretary by 5th of every month on the following deliverables:-

(1)

(ii)

(iii)

(iV)

(V)

(Vl)

(„ii)
("iii)

E-Samiksha Updation;
Website Updation;

Review/weeding out and archiving of files;
Capacity building of officers of the Group and utilization of IGOT services;

Disposal of Parliamentary assurances;

Timely disposal of RTI;

Disposal of public grievances;

Submission of background papers of all important matters dealt;



(IX)

(X)

(Xl)

Disposal ofVIP/PMO references;

Identification and disposal of obsolete office items and;

Preparation of activity details for compilation of Annual Report.

q.~%.""
('V. S. Chauhan)

Under Secretary to the Govt. of India
Tele No: 011-23383634

Copy to: -

1.

2.

3.

4

5

All Group Heads

PS to Hon’bIc MoS G/C) L&J/PSO to Law Secretary

PPS/Sr. PPS/PSO to Ad(il. Secretaries/JS&LAs/Sr. Adviser/CCA
All Officers & Sections in the Department of Legal Affairs

SSA, NIC Cell with the request to upload the above Order on the website of the
Department of Legal Affairs/Of6ce order Folder/e-of6ce portal.
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F. No. 1,5/1,/201,7-Admn.1 (LA)
Government o[ India

Minisry of Law and Justice
Department o f Legal Affairs

,<x*x*

Shastri Bhawan, New Delhi
Dated the 28'h December,2023

OFFICE ORDER NO. ? i8 ^023

Consequent upon the approval of the competent authority, Shri Dhruva
I(umar Singh, CCA has been assigned the work relating to 'National Litigation
Management Policy' in addition to his existing duties/ responsibilities with
immediate effect until further orders.

\'PLr''l*
Under Secretary,.,fl i;fTi,H)

Tele No: 011-23383634

Copy to: -

1. Shri Dhruva I(umar Singh, CCA
2. All Group Heads

3. PS to Hon'ble MSLJ(I/C)/PSO to Law Secretary

4. PPS/Sr. PPS/PSO to Addl. Secretaries/JS&LAs/CCA
5. All Offi.cers & Sections in the Departrnent of LegalAffairs
6. SSA, NIC Cell with the request to upload the above Order on the website of

the Department of Legal Affars/Office order Folder/e-office portal.



F. No. 15/r/20t7-Admn.1 (IA)
Government of Indra

I\4rnistry of Law andJustice
Department of Legal Affairs

Shastri Bhawan, New Delhi
Dated the 27't'December, 2023

OFFICE ORDER NO.3'S /2023

Consequent upon the approval of the competent authority, the followrng arrangement of
Link Officers is made with immediate effect:

S.No. Name of the Officer Name of the Link Officer

1 Shri R.S. Verma, AS Dr. Anju Rathi Rana, AS

2 Dr. Rajiv Mani, AS Smt. Sunita Anand, JS&LA

3. Dr. Anju Rathi Rana, AS Shri R.S. Verma, AS

4. Shri Ashutosh Mishra, JS&LA Shri D.l(. Singh, CCA

5. Smt. Sunita Anand, JS&IA Dr. Raliv Mani, AS

6. Shri D.l(. Singh, CCA Shri Ashutosh Mishra, JS&LA

{'97t'"t*
(V. S. Chauhan)

Under Secretary to the Govt. of India
Tele No: 01.1-23383634

Copy to: -

1,. All Group Heads

2. PS to Hon'ble MSLJI/C)/PSO to Law Secretary

3. PPS/SI. PPS/PSO to Addl. Secretades/JS&IAs/CCA
4. All Officers & Sections in the Deparrment of Legal Affairs
5. SSA, NIC Cell with the request to upload the above Order on the website of the

Depattment of Legal Affairs/Office order Folder/e-office portal.



ge

F. No. 15/1/2017-Admn.I W)
Government of India

Ministry of Law and Justice

Department of Legal Affairs
#####

Shastri Bhawan, New Delhi
Dated the 17th November, 2023

OFFICE ORDER NO. 290/2023

With the approval of the Competent Authority, the following work is allocated with
immediate effect as under:-

DISTRIBUTION OF WORK IN THE DEPARTMENT OF LEGAL AFFAIRS

1. ADVICE GROUPS

Group
No.
I

Grouping of Officers Ministries and Subjects Assigned

Shri R.S. Velma, Additional Secretal
1.

2.
Niraj Kumar, A(idl. LA
Dr. P.K Behera, Addl.
LA (Defence)
Shri Bhupesh Varma,
DLA (Defence)
Dr. R.S. Shdnet, DLA
(CPWD)
Ms. Renu Pan(ley,
AT,A (APO Defence)

Ms. Jyoti Divya, DLA
Shri Hemant Kumar,
DIA (Space)
Smt. Champa Bisht, ALA
(SFIO)

(1) Subjects:
1. Constitutional and Administrative Law

2
3

Group-I
Conveyancing & Contract Law Group
Water.

4. Urban Development &
Group
Science & Technology Group
Water Resources

Estate Office

5.

6.

(I1) Ministries:

1. Minority Affairs
2. Housing and Urban

Directorate of Estates
Defence

JaI Shakd
Textiles

Law and Justice
Culture

Panchayati Raj

Affairs including

4.
5.

6.

9. Rural Development
10. Ports, Shipping & \Waterways

11. Ministry of Development
Eastern Region

12. Corporate Affairs

of North

13. Power
14. Education
15. Health & Family Welfare



++

Dr. Rajiv Mani, Additional Secreta11

1

2.

3.

4.

5.

6.

7.

8.

9.

10.

11.

12.

13.

Dr.ltJR Kasibhatla, Ad(II.
LA
Ms. Haimand Bhattacharya,
Director

Shri Avnit Singh Arora,
Director
Shri Sohan Krlmar

Sharma, Addl. LA (ED)
Shri Japan Babu,
Addl. LA (NCB & DP)
Shri Pradeep Kumar
Gangwar, DLA (MHA)
Shri Arpit Anant Mishra,
DLA (DFS)
Shri R.K Choudhary,
DLA (DoP&T)
Shri LaI Chand Dat)aria,
ALA
Shri B.S. Sharma, AT IA (IB
& NATGRID)
Shri Brindaban,
(NTRO)
Shri

Choudhary,
(DoP&T & SSC)
Dr. Amit Tyagi, DLA
(CBI)

ALA

Manindra
ALA

16. Ministries/Departments and matters not
otherwise specified

17. Ministry of Cooperation
18. Department of Space

(II1) Conveyancing:

1. All Conveyance matters and issues
involving Interpretation of Contracts

(IV) Miscellaneous:

1. Pending work of erstwhile PMA

(1) Subjects:
1 Consdtutiona1 and Administrative Law

Group-II
Arbitration Group
Finance, Corporate Law, Fiscal and Policy

2.

3.

Law Group
Natural Resources and Environment Law4.

Group
Energy & Resources Group
IT and Cyber Laws Group

5.

6

7. Service Law Group

(I1) Ministries:
1.

2
Finance

Home Affairs (including NCB)
Lok Sabha Secretariat

Rajya Sabha Secretariat
Controller and Auditor-General
Petroleum & Natural Gas
Steel

Chemicals & Fertilizers

New and Renewable Energy

3.

4
5

6.

7

8.

9.

10. Atomic Energy
11. MeitY
12. Information and Broadcasting
13. Telecommunication

14. Parliamentary Affairs
15. Union Public Service Commission
16. Central Vigilance Commission
17. Cabinet Secretariat

18. Personnel PG & Pension (Including CBI)
19. Prime Minister’s Of6ce

A#’
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(II1) Parliament Questions:

1. All Parliamentary Matters including
Questions

111 Dr. Anju Rathi Rana, Additional Secretat
1

Addl. LA (Labour) I I . Labour
2. Shri Surendra Kumar, DLA E 2. Women Empowerment Group
3. Dr. Harinder PaI Singh, ALA F 3. Environment Group
4. Shri Satish Kumar Singh, 1 4. Agriculture

ALA

(I1) Ministries:

1

2
3

4.

Statistics & Programme Implementation
MSME

Skill Development & Enuepreneurship
Ministry of Fisheries, Animal Husbandry
and Dairying
Science& Technology Gncluding
Biotechnology)
Ministry of Heavy Industry and Public

5.

6.

Enterprises
Environment, Forest & Climate Change
AYUSH
Civil Aviation

7
8.

9
10

11

12

Mines

Labour & Employment
Tribal Affairs
Coal
Earth Sciences

Social Justice & Empowerment
President’s Secretariat

Nia Ayog
Central Information Commission

Agriculture & Farmers Welfare
Women and Child Development

13

14
15

16
17

18
19.
20.

rv Smt. Sunita Anand, Joint Secretary & Legal Adviser

1.

2.

3

4

Shri Neeraj Rawat, DLA
Dr. K M. Arya, DLA
(DGFT)
Ms. Savita Rani Singhal, ALA
Ms. Madhuhka Upadhyay, Jr.
CGA

(1) Subjects:

1

2

3.

Ease of Doing Business
Tourism, Transport Law
Group
Consumer Law Group

and Policy

1.#



+

2. UNITS

SI. No. 1 Sections

2

t

Admn. II (LA) & Modernization
Section

3.

Admn. III (LA) (Part- A)
(i) Income Tax Appellate

Tribunal (ITAT)
(ii) Law Commission
(iii) Indian Law Institute

aLI)

5.

Admn. III (LA) (Part-B)
(i) Adminisuation of

Commercial Courts

Foreign Visits
Matters related to
SCO
Matters related to
meeting of India-UK

6.

(ii)
(iii)

(i“)

(1) Ministries:
Railways1

2. Staff Selection Commission

3. Youth Affairs & Sports
Election Commission of India4.

5.

6.

Tourism

Road Transport and Highways
Affairs, Food PublicConsumer

Distribution
External Affairs

7. &

8.

Commerce & Industry Gncluding DGFT,
DPIIT)

9.

10. Post
11. National Security Council Secretariat

12. Food Processing Industry

Officers

Shri Vijay Kumar Sharma, Sr. Adviser
Shri Rajeev Kumar, DS
Shri Varun Singh Chauhan, US

1.

2
3.

1. Dr. Rajiv Mani, AS & CVO
2. Shri Vamn Singh Chauhan, US

1. Shri Vijay Kumar Sharma, Sr. Adviser
2. Shri S. K. Makkar, DS
3. Shri Amit Kumar, US

1. Shri Dhruva Kumar Singh, CCA
2. Shri S. K. Makkar, DS
3. Shri Amit Kumar, US

1. Shri R.S Verma, AS
2. Shri Umashankar Thakur, Director
3. ShE Niranjan Nayak, US

1. Dr. Rajiv Mani, AS
2. Shri Umashankar Thakur, Director
3. Shri Niranjan Nayak, US



JAI
Joint Consultative
Committee

Any other matters
related to Adrnn III

m)

(V)

7. Admn. IV(LA) 1. Ms. Sunita Anand, JS&T, A
2. Shri S.K. Makkar, DS

( 1. Shri Dhruva Kumar Singh, CCA
2. Shri Prateek Kumar Tiwari, AU,

(Branch Officer Advice A, B & C)

9. ADR Cell - Arbitration &

Internadonal Arbitration
1.

2

3

4.

5

6.

Dr. Rajiv Mani, AS
Dr. RJR Kasibhatla, Addl. IA
Ms. Haimanti Bhattacharya, Director
Mr. Avnit Singh Arora, Director
Shri Hemant Kumar, DLA
Shri Pradeep Kumar Gangwar, DLA

e 1.

2
3

4
5.

Dr. Rajiv Mani, AS
Ms. Haimanti Bhattacharya, Director
Shri Avnit Singh Arora, Director
Shri Kuldeep Mendiratta, US

Shri Milind Mujumdar, US

1. Shri Dhruva Kumar Singh, CCA
2. Shri Kuldeep Mendiratta, US

l 1. Dr. Anju Rathi Rana, AS
2. Shri S.K. Makkar, DS
3. Shri V. S. Chauhan, US

e 1. Shri R.S Verma, AS

2. Shri Kuldeep Mendiratta, US

a 1. Shri R.S Verma, AS

2. Shri Pawan Sharma, SO

c 1.

2

3

1.

2.

Shri R.S Verma, AS (Rajbhasha
Adhikari)
Shri Sanjay Kumar, AD (OL)
Shri Shamsher Singh, AD (OL'
Shri R.S Verma, AS

Smt. Shweta Jaiswal, AIA
t

e

India
1. Dr. Rajiv Mani, Addl. Secretary
2. Ms. Mamta Pandey, Superintendent

P'g'D
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18. 1 Judicial Section
1.

2

3

4
5

6.

Shri Vijay Kumar Sharma, Sr. Adviser
Ms. Haimand Bhattacharya, Director
Shri Jaspal Singh Dhanju , DLA
Shri Prateek Kumar Tiwari, AT, A

Shri Sudarshan Lamba, Jr. CGA
Shri Yogesh Vats, Jr.CGA

9 1. Shri Vijay Kumar Sharma, Sr. Adviser
2. Ms. Haimand Bhattacharva, Director
3. Shri Yogesh Vats,Jr.CGA

1. Smt. Sunita Anand, JS & LA
2. Shri Avnit Singh Arora, Director

a

NIC
1.

2
3

4.

Dr. Rajiv Mani, AS
Ms. Haimand Bhattacharva, Director
Shri S.K. Makkar, DS
Shri Prateek Kumar Tiwari, AT , A

o 1. Shri Dhruva Kumar Singh, CCA
2. Shri Umashankar Thakur, Director
3. Shri Mihnd Mujumdar, US

t 1. Shri Dhruva Kumar Singh, CCA
2. Shri Amit Kumar, US

a 1. Dr. Rajiv Mani, AS
2. Shri Umashankar Thakur, Director
3. Shri Milind Mujumdar, US

2 1. Shri Vijay Kumar Sharma, Sr. Adviser
2. Shri IVlohd. Muqeem, Addl. LA

1. Shri Vijay Kumar Sharma, Sr. Adviser
2. Shri Mohd. Muqeem, AddI. U

1. Shri Vijay Kumar Sharma, Sr. Adviser
2. Shri S.K. Tiwari, AIA
3. Smt. Prerna, ALA

t 1.

2

3.

4.

Ms. Sunita Anand, JS & LA
Shri Rajeev Kumar, DS
Shri Arpit Anant Mishra, DLA
(Additional Charge)
Shri Radhe Shyam Singh, US

I 1.

2

3.

4

Shri R.S Verma, AS
Shri Kuldeep Mendiratta, US
Shri Niraj Kumar, Addl. LA
Shri Neeraj Rawat, DLA



a{
5. Dr. Amit Tyagi, DIA

6. Shri Pradeep Kumar Gangwar, DLA
7. Shri Surendra Kumar, DLA

8. Ms. Jyoti DiVa, DLA

9. Dr. Harinder Pal Singh, ALA
10. Smt. Savita Rani Singal, AU
11. Shri Lal Chand Dabaria, AIA

12. sha Satish Kumar Singh, ALA

Note:- All Addl.LAs/DLAs/ALAs as

mentioned above shall act as PG Of6cers

1. Smt. Sunita Anand, JS&LA (Appellate
Authority)

2. Ms. Jyoti Divya, DIA

30. 1 RTI Cell

1. Shri R. S. Verma, AS

2. Dr. Rajiv Mani, AS
3. Dr. Anju Rathi Rana, AS
4. Shri Vijay Kumar Sharma, Sr. Adviser
5. Smt Sunita Anand, JS&IA
6. Dr ItJR Kasibhatla,Addl. LA
7. Shri Avnit Singh Arora, Director
8. Ms. Haimanti Bhattacharya, Director
9. Sh Arpit Anant Mistua, DIA
10.Sh Kuldeep Mendiratta, US

1. Smt Sunita Anand, JS&LA
2. Shri Neeraj Rawat, DLA
3. Smt. Savita Rani Singhal, ALA

33. International Law & Cooperadon
Section

1.

2

3

4.

Dr. Rajiv Mani, AS
Dr. R. J. R. Kasibhatla, Ad(iI. LA
Shri Avnit Singh Arora, Director
Ms. Haimand Bhattacharya, Director

o
Annual Report

1. Dr. Rajiv Mani, AS
2. Ms. Haimanti Bhattacharya, Director

o 1.

2

3

4.

Shri Vijay Kumar Sharma, Sr. Adviser
Ms. Haimanti Bhattacharya, Director
Shri Rajeev Kumar, DS

Shri Amlan Majumdar (Ex Director
External Services), Consultant)

6 1. Dr. Rajiv Mani, AS
2. Ms. Haimanti Bhattacharya, Director

1.#
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Bengaluru

2. Shri Neeraj Rawat, DLA in addition to his other duties will also be the Protocol Officer
of this Department including of6ce of Hon’ble Minister of State (I/C) for Law & Justice

3. All Group Heads, Unit Heads and Branch Secretariat Heads shall submit their monthly

performance reports to the Law Secretary by 5th of every month on the following deliverables:

(1)

(ii)

(iii)

(i„)

(V)

(Vl)

(„ii)
(„ii)
(IX)

(X)

(Xl)

Copy to: -

1.

2

3

4.

5.

6

a

L-b

BRANCH SECRETARIATS

Mumbai Shri M.C. Prusty, AddI. GA
Shri S.K. Ramanna, AT, A
Shri A.A. Ansari, Sr. GA
Dr. Subhro Tvoti Mukerlee, DLA

DLAShri T.P. D
mSudarshana K, Add. GA
B. Nanda Kumar, AIA

Kolkata

E-Samiksha Updation;
Website Updation;

Review/weeding out and archiving of files;

Capacity building of officers of the Group and utilization of IGOT services;

Disposal of Parliamentary assurances;

Timely disposal of RTI;
Disposal of public grievances;

Submission of background papers of all important matters dealt;

Disposal ofVIP/PMO references;

Identi6cadon and disposal of obsolete office items and;

Preparation of activity details for compilation of Annual Report.

I.a*:"
(’V. S. Chauhan)

Under Secretary to the Govt. of India
Tele No: 011-23383634

All Group Heads

PS to Hon’ble MoS G/C) L&J/PSO to Law Secretary

PPS/Sr. PPS/PSO to Addl. Secretaries/JS&LAs/Sr. Adviser/CCA

All Officers & Sections in the Department of Legal Affairs

In-Charge, Branch Secretadats Mumbai/ Chennai/ Kolkata/ Bengaluru)

NIC Cell with the request to upload the above Order on the website of the Department
of Legal Affairs/Ofnce order Folder/e-of6ce portal.





F. No. lsl1/2017-Admn.1 (IA)
Government of India

Ministry of Law andJustice

Department of Legal Affairs
*****

Shastri Bhawan, New Delhi
Dated the 1" Jute,2023

or"ra" o*ot* No.l [o 123

Consequent upon various modifications in work distribution time to time, a consolidated

ordet for work d.istribution as on date is issued as uflder:-

I. ADVICE GROUPS

Ministries and Subiects AssignedGrouping of OfficersGroup
No.

Shri R.S. Ve AdditionalI
Subiects:

7. Constitutional and Administrative Law

GtouP-I
2. Conveyancirg & Contract Law Group

3. Agricultute and Consumet Law Gtoup

4. \Water and Women EmPowerment

GrouP.
5. Urban Development & Estate Office

GrouP
6. Science & TechnologY GrouP

1. Agriculture & Farmers Welfate
2. Minority Affairs
3. Consumer Affairs, Food

Distribution
4. Housing and Urban Affairs including

Directotate of Estates

5. Women and Child DeveloPment
6. Ministry of Fisheries, Animal H

and Dairying
7. Jal Shakti
8. Food Processing Industries
9. Textiles
10. SocialJustice & EmPowement
11. Tribal Affairs
12. Ministry of CooPeration
13. Culture
74. Parchayati Rai

15. Rural DeveloPment
16. Science & TechnologY

BiotechnologY)
77. Barth Sciences

Ministdes:

&

(including

1. Nirai Kumar, Addl. I-A
2. Ms. Jyoti Divya, AIA

Posted Outside
1. Dr. R.S. Shrinet, DLA

(cP\7D)

,l )*-



18. Ministry of DeveloPment of N
Eastetn Region

19. All conveyance matters
involving Interpretation of Contracts

20. Pending work of erstwh.ile PMA
21. Minisries/Depatrnents and matters

orth

otherwise

and is

II Dr. Ra M Additional
Subiects:

1. Constitutional and Administtative Law

Group-II
2. Arbitation Group
3. Finance, Corporate Law, Fiscal and

Policy Law GrouP
4. Natural Resoutces and Environment Law

Group
5. Energy & Resources GrouP
6. Ease of Doing Business

7. IT and Cyber Laws GrouP

Ministries:
1. Finance
2. Defence
3. Lok Sabha Secretariat

4. Rajya Sabha Sectetariat
5. ComptrollerandAuditor-General
6. Pettoleum & Natural Gas

7. Steel

8. Chemicals & Fettilizers
9. New and Renewable EnergY

10. Atomic Energy
11. Department of Space

12. ME,ITY
13. AII Parliamentary Matters including

1. Ms. Haimanti Bhattacharya,
Director

2. Shri Avnit Singh Arora,
Director

3. DI.RJR I(asibhatla, Addl.I-A
4. Shri Lal Chand Dabana,,

AI-A

Posted Outside
l. Dr. P.K. Behera,

Addl. LA (Defence)
2. Shri Sohan I(umar Sharma,

Addl. I-A (ED)
3. Shri Arpit Anant Mishra,

DI-A (D/" Financial
Services)

4. Shri Hemant I(umar,
AI-A @/o Space)

5. Shri Bhupesh Varma,
ALA (Defence)

6. Ms. Renu Pandey,

AIA (APO Defence)

III Dt. Rathi Additional
Subiects:

1. Tourism, Transport Law and Policy
Group

2. Service Law Group

1. Cabinet Secretariat
2. Parliamentary Affairs
3. Central Vigilance Commission
4. Prime Minister's Office
5. Presidents Secretariat

6. Staff Selection Commission
7. Petsonnel PG & Pension (including CBI)
8. Union Public Service Commission
9. Central Information Commission

Ministries:

10. Home Affairs N

1. Shri Sutendra I(umar, AI-A
2. Shri Satish I(umar Singh,

ALA

Posted Outside
7. ShriJapan Babu,

Addt. I-A (NCB & Delhi
Police)

2. Shd R.K. Choudhary,
DI-A (DoPT)

3. Shri Pradeep I(umar
Gangwar, ALA (X,[HA)

4. Shri B.S. Sharma, AI-A
(rB & NATGRID)

5. Shri Brindaban,
Ar-A OJTRO)

ALA6. Smt.

'\9r



t 1. Nrtiot al Security Council Secretariat

12. Road TransPort and HighwaYs

13. AYUSH
14. Civil Aviation
15. NitiAyog
16. Affairs

(sFIo)

Directorate of Prosecution, CBIIV Ms. Sudha Rani Relangi,

Joint Secte tary & Legislative Counsel

Smt. Sunita Anand, Joint Secretary & Legal Adviserv

Ministdes:
1. Railways
2. Youth Affairs & SPorts

3. Election Commission of India
4. Tourism
5. Statistics & Ptogramme Implementation

6. MSME
7. Skill Development & Enttepreneurship

1. Shri Neerai Rawat,
2. Ms. Savita Rani Singhal, AIA

DL\

Dt. Padmini oint Adviset&VI
Subjects:
7. Consumer Affairs, Labour and Water

Resources GrouP

Ministries:
1. Ministry of Heavy Industry and Public

Enterprises
2. Powet
3. Education
4. Ports, Shipping & WaterwaYs

5. Information & Broadcasting

6. External Affairs
7. Commerce & Industry (including DGFT)
8. Health & FamilY Welfare
9. Communication (including Post)

10. Labour & EmPloYment
17. Law andJustice
72. Coal
13. Mines
14. Environment, Forest & Climate Change

1. Dr. Harinder Pal Singh, AIA
2. Ms. Madhulika UPadhYaY,

Jr. CGA
3. Shri Yogesh Vats, Jt. CGA

Posted Outside
1. Shri Ptaveen Srivastava,

AddI. l-A(I-abour)
2.Dr. Amit Tyagi, DI-A (CBD

3. Dr. I(. M. Arya,
Dr-A (DGFr)

,l



2. UNITS
OfficetsSectionsSl. No.

7. Shri Vijay Kumar Sharma,J

2. Shri Varun Singh Chauhan, US
S&IAAdmn.I (I-A) Section1

1. Dr. Raiiv Mani, AS & CVO
2. Shri Varun Singh Chauhan, US

Vigilance Unit2.

1

2

Shri Vijay Kumar Sharma, JS&LA
Shri Amit Kumar, US

Admn. II (t-4.) &
Modernization Section

-)

7

2

Shd Dhruva I(umar Singh, CCA

Shri Amit Kumar, US
Admn. II (I-A) (Part)4.

1. Dr. Raiiv Mani, AS

2. Shri Umashankar Thakur, Director

3. Shri Saii GoPinath P, US

Admn. III (IA) Section5

2. Shri S.K. Makkat, DS

3. Smt. Madhu Bala Soni, US

1. Ms. Sunita Anand, JS&I-AAdmn.IV[-A)6.

7. Shri Dhruva I(umat Singh,

2. Smt. Savita Rani Singhal, AI-4,

@ranch Officer Advice A)

3. Shd Satish Kumar Singh, AI-A

@ranch Officer- Advice B & C)

CCA
7 AdviceA,B&CSections

1. Dr. Raiiv Mani, AS

2. Dr. RJR Kasibhatla, Addt. L\
3. Ms. Haimanti Bhattacharya, Director

4. Shri Hemant Kumar, AI-A
5. Shri PtadeeP Kumar Gangwar, AI-A

Arbitration Cell &
Internadonal Atbitration

B

1

2

Shri Dhruva Kumar Singh,

Shri I(uldeep Mendiratta, US
CCACash (I-A) Section9

1. Dr. Aniu Rathi Rana, AS

2. Shd S.K. Makkat, DS

3. Shri V. S. Chauhan, US

Training Division10

1. Shri R.S Verma, AS

2. Shri I(utdeeP Mendiratta, US
R&I Sect-ion1,1

7. Shri R.S Verma, ASFacilitation Centre72.

7. Shri R.S Verma, AS Bri
2. Smt. Savita Singh, DD (OL)

bhasha Adhikari)
13 Hirrdi Section

1. Shri R.S Verma, AS

2. Dr. Harinder Pal Singh, ALA
Implementation Cell14.

\I W



1. Shri Dhruva I(umar Singh, CCAMatter relating to Bar

of Indra

Councrl15

Ms. Haimanti Bhattachzrya, Director

ShriJay Prakash DubeY, DI-A
Shri Sudarshan Lamba, Jr. CGA

1.

2.

3.

4.

Shri Viiay Kumar Sharma, JS & I-A
Judicial Section16

Smt. Sunita Anand, JS &
Shri Avnit Singh Arora, Director

1.

2.

I-ALibrary & Research Section71

1.

2.

J.

Dr. Rajiv Mani, AS

Shri S.K. Makkar, DS
Smt. Madhu Bala Soni, US

LIMBS & IT Management &
NIC

18.

7.

2.

J.
Shri Umashankar Thakur, Director
Shri Saii Gopinath P, US

Shri Dhruva I(umar Singh, CCABudget related matters &
Coordination Section

19

1. Dr. Raiiv Mani, AS

2. Shri Umashankar Thakut, Director

3. Shri Saii GoPinath P, US

Padiament mattefs20.

1. Shri Viiay Kumar Sharma,JS &
2. Shri Mohd. Muqeem, Addl. l-A

I-A
21. Litigation (HC) Section

1.

2.

Shri Viiay I(umar Sharma,

Shri Mohd. Muqeem, Addl. I-A
JS & I-A

22. Litigation (CAT) Section

1. Shri Vijay I(umat Sharma,JS &
2. Shri S.K. Tiwari, ALA

I-AUtigation pC) Section23.

2. Shri Raiiv I(umar, DS
3. Shri Arpit Anant Mishta, Dl-A (Additional

Charge)

1 Ms. Sunita Anand,JS & IANotary Cell24.

1. Shd R.S Verma, AS

2. Shri Saji Gopinath P, US

3. Shri Nfuai Kumar, Addt. I-A

4. Shri Neerai Rawat, DIA
5. Dr. AmitTyagi, DI-A
6. Dr. Hadnder Pal Singh, ALA
7. Shri Pradeep Kumar Gangwar, AI-A

8. Shri Sutendra Kumat, AIA
9. Ms. Jyoti Dirrya, AI-A

10. Smt. Savita Rani Sin91, AI-A

11. Shri LaI Chand Dabaria, AI-A

12. Shri Satish Kumar Singh, ALA

Note:- Alt Addl.LAs/DlAs/AI-As as mentioned

above shall act as PG Officers

25 Public Gdevance

{ *



(Appellate Authoriry)

. Ms Jyoti DrvYa, AIA
1

2

Dr. Padmini Singh, JS&l,ARTI Cell26

1.

2.

3.

4.

Dt. Raiiv Mani, AS

Shri Avnit Singh Arora, Dlector
Shri I(uldeep Mendiratta, US

Shri Milind Muiumdar, US

IIAC27

7.

2.

J.

Sfrri n.S. Verma, AS

Ms. Madhulika UPadhYaY,Jr' CGA

Shri Yogesh Vats, JT.CGA

AMRCD & AMRD28.

2.Dr. Raiiv Mani, AS

3. Dr. Aniu Rathi Rana, AS

4. ShriViiay Kumar Sharma,JS&I-A

5. Smt Sunita Anand,JS&LA
6. Dr. Padmini Singh,JS& LA
7. Dr RJR Kasibhada$.ddl' LA
8. Shri Avnit Singh Arora, Director

9. Ms. Haimanti Bhattacharya, Director

10. Sh Arpit Anant Mishra, DIA
11.Sh KuldeeP Mendiratta, US

12. Ms Madhulika UPadhYaY,Jr' CGA

1. Shri R. S. Verma, AS
Research, AnalYsis &
Innovation

29

1

2

J

Shri Neerai Rawat, DLA
Smt. Savita Rani Singhal, ALA

Smt Sunita Anand, JS&LADrafting Section30.

t- Ot. Raiiv Mani, AS

2. Dr. R. J. R. Kasibhatla, Addl' I-A

3. Shti Avnit Singh Atota, Directot

4. Ms. Haimanti Bhattacharya, Director

Internad,onal Law &
Cooperation Section

31.

l- Ot. Raiiv Mani, AS

2. Ms. Haimanti Bhattacharya, DirectorMonitoring, Evaluation
& Annual RePort

Section32.

2. Ms. Haimanti Bhattacharya, Director

3. Ms. Madhu Bala Soni, US

1,. Shri ViiaY Kumat Sharma,JS&I-AiEC a Social Media Unit33.

2. Shri Avnit Singh Arora, Director
1. Dr. Raiiv Mani, JS & I-AACI Section34.

2. Ms. Haimanti Bhattacharya, Director

3. Ms. Madhu BaIa Soni, US

1,. Dr. Raiiv Mani, AS-yber Security Cell35.

BRANCH sBcnnramers
Shri A.A. Ansari, Sr,

S.I( Ramanna, ALA
1

2.

GA
Shri

Mumbai
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Kolkata 7. Shd M.C. Prusty, Addt. GA
2. Dr. SubhroJyoti Mukerjee, AI-A

Chennai 1. ShriJaspal Singh Dhanju, AI-A

Bengaluru 1. Shri Sudarshana I(, Addl. GA
2. B. Nanda Kumat, AI-A

7. Shri Neeraj Rawat, DI-A in addition to his other duties will also be the Protocol Officer of
this Department including office of Hon'ble Minister of State (I/c) fot Law & Justice.

\YY
(V. S. Chauhan)

Undet Sectetary to the Govt. of India
Tele No: 011-23383634

Copy to: -

1. AII Group Heads

2. PS to Hon'ble MSLJI/c)/PPS to Law Secretary

3. PPS/Sr. PPS/PSO to Addl. Secretaries/JS&I-As/CCA

4. All Officers & Sections in the Department of Legal Affairs

5. SSA, NIC Cell with the request to upload the above Order on the website of the

Departrnent of Legal Affairs/Offrce otder Folder/e-office potal.



F. No. 15/112017-Admn'1 (I-A)

Government of India

Ministry of Law andJustice

Departrnent of Legal Affairs
x*r<**

Shastri Bhawan, New Delhi
Dated the 1'fJune,2023

OFFICE ORDER NO.I TZ 123

Consequent upon the approval of the comPetent authority, the following affangement of

Link Officers is made with immediate effect:

t*
(V. S' Chauhan)

Under Secretary to the Govt' of India

Tele No: 011-23383634

Copy to: -

1. All GrouP Heads

2. PS to Hon'bte MSLJ(I/c)/PPS to Law Secretary

3. pPS/Sr. PPS/PSO to Addl. Sectetaries/JS&IAs/CCA

4. All Officers & Sections in the Department of Legal Affairs

5. SSA, NIC Cell with th. '"q,r".t 
to upload the above order on the website of the

Department of Legal Affairs/office order Foldet/e-office portal.

Name of the Link Officet
Name of the OfficerS.No.

Dr. Aniu Rathi Rana, AS
Shri R.S. Verma, AS7

Smt. Sunita Anand' JS&lADr. Raiiv Mani, AS2.

Sna n.S. Verma, AS
Dr. Aniu Rathi Rana, ASJ.

Dr. Padmini Singh,JS &
Shri D.K. Singh, CCA

LA
Shri V. I( Sharma, JS&IA4.

Dr. Raiiv Mani, ASAnand,IS&LASmt. Sunita5.

Shri V.K. Sharma, JS&LADr. Padmini Singh,JS & LA6.

Shri V.K. Sharma, JS&l-AShri D.K. Singh, CCA7


